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[Mr. ^ a k e r ]
Now, I do not think, reaUy speak

ing, th a t should have been Talsed in  
th is House. T here a re  papers and 
papers and re^>orters and reporters 
and one cannot guarantee th a t all 
papers should repo rt correctly or ade
quately. 1 wao ju s t thuikiiig as to 
w hether ft was a question ol privi
lege th a t th e  hen. M ember was try ing  
to  raise, bu t there  seems to be noth
ing of the kind. In  fu ture, when
ever any such th ing  occurs, I th ink  
th e  best course will be to  invite m y 
attention  to th e  point m m y cham ber, 
so th a t I  could also have the  ad
vantage of seeing the  proceedings as 
reported  and verif>' as to  w hether a 
particu lar statem ent m ade by the 
hon. Member is correct—though it 
m ay be correct according to his 

m em ory—and if it  is correct we m ight 
see as to w hat could be done w ith  
reference to the  particu lar paper which 
m isreports. Of course, o rd inary  mis- 
reporting  will not be taken  very 
serious notice of, or any notice of at 
all for the m atter of tha t. B ut in 
case th ere  is anything deliberately 
done, anything very  grossly done 
th e  rem edy will be elsewhere and 
no t by  an explanation in the  House.

I am m erely sta ting  this, because 
th e  iion. M ember’s procedure m ay not 
be  quoted as a precedent to me and 
every  day  we m ay be having, in  the 
House, some M ember or the other 
getting up and com plaining about 

m isreporting of his speeches.

DEMANDS* FOR GRANTS

Mr. Speaker. The House will now 
tak e  up discussion of the Demands 
fo r G rants Nos. 22, 23, 24 and 25, 
re lating  to the M irastry of External 
Affairs. The Time -Table showing the 
dates on which th e  Demands in  res
pect of the various M inistries will be 
taken up has already been circulated. 
Today, the House w ill deal w ith the  
E xternal Affairs M inistry. Regarding 
the  time-limit for speeches, th e  usual

practice has been to  fix a tim e lim it 
of 15 m inutes for all M em bers include 
ing Movers of cut m otions and 20 
m inutes, if necessary, for Leaders of 
Groups, subject to  th a t tim e being cut 
out in  th e  whole tim e allotted to th a t 
Group. The tim e taken, as usual, by 
the  M inisters in  the  reply in  the end 
w ill be excluded .

I  have h « e  a num ber of cu t motions 
to  Itiese various Demands. I would 
urge upon hon. M embers and le a d e rs  
of Groups to hand over the num bers 
of those cu t m otions which they  se
lect, to the  Secretary  in 15 m inutes. 
I w ill t re a t them  as moved, if those 
hon. M em bers in whose nam es those 
cu t m otions stand, are  present in the 
House and  the motions are  otherwise 
in  order.

I have, up to now. received a lis t of 
selected cu t m otions as im der:

Demand No. 2 2  

Commimist Group 
Praja-Socialist Group

Demand No. 23

561
314

Conmiunist Group 97, 564, 566, 570,
580:

Praja-Socialist Group 93, (14.
N ational Democratic Group 90, 572.

581.
Demand No, 24,

Com m unist Group ... 108
Praja-Socialist G roup ... 106

8 bri F rank  AntlioBy (Nominated— 
Anglo-Indians): M ay I  request th a t  
cu t m otion No. 323 m ay be included 
in  th a t list?

Mr. Speaker: He can hand it over 
to  th e  Secretary. T hat will save time.

I  shall now place before the House 
all the Demands together.

D em and No. 22—T ribal  A reas

Mr. Speaker; Motion is:
**That a sum  no t exceeding

Bs. 4.00.54,000 be granted to  th e

♦Moved with the previous sanction of the  President.
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Presid«nt to  com plete th e  f u n  ne
cessary to  defray  th e  chaziges 
w hich w ill come in  course p£ pay
m ent during  tlie year ending the  
31st day of M arch, 1955, in res
pect of ‘T ribal Areas’.”

Dem m to  N o . 2 3 -> E x t e r n a l  A f f a ir s  

Mr. Speaker: Motion is:
“T h a t a sum  not exceeding 

Rs. 5.36,94,000 be g ran ted  to the  
Presiden t to  cw nplete the  «um 
zxecessary to  defray  th e  c h a r ^  
which w in  come in  course of pay
m ent during  th e  year a id in g  the 
31st day of M arch, 1955, in res
pect of ‘E xternal Affairs’ ” .

D em and N o. 24— C h a n d e r n a g o r e  

Mr. Speaker: Motion is:
“T hat a sum not exceeding 

Rs. 20,17,000 be granted  to  the 
P residen t to  complete the  »um 
necessary to defray  the  charges 
which will come in course of pay
m ent during  the year ending th e  
31st day of M arch, 1955, in res
pect of ‘Chandernagore’.”

IJemand No. 25— M is c e l la n e o u s  E x
p e n d itu r e  u n d e r  t h e  M in is t r y  o f  
E x t e r n a l  A t f a ih s  

Mr. Speaker: Motion is;
“T hat a sum not exceeding 

Rs. 2,51,000 be granted  to  th e  
P residen t to  complete the  sum  
necessary to  defray  th e  charges 
w hich wffl come in course of pay
m ent during  th e  year ending th e  
31st day  of Maroh, 1955, in res
pect of ‘Miscellaneous Expenditure 
u n d e r th e  M inistry  of E x ternal 
Affairs*.”
These dem ands are  now before the 

House.
Shri Amjad Ali (Goalpara-Garo 

H ills): Is i t  th e  concern of tlie Chair 
to  i ^ c e  these Demands before the 
House or of the  M inister concerned 
to  move them ?

Mr. Speaker: Order, order. The
bon. Member is raising  lihe sam e p d n t  
again. I explained to him  las t tim e 
th a t we are  following the  English 
Ittocedure and. if  I m istake not, th is 
has been followed for the last flve

years and the Demands are idaced by 
the Chair.
Meagre provision for welfare of Tribal 

peoples

Shri H. N. Mnkerjee (Calcutta— 
N orth-East): I beg to  move:

“T hat the dem and under the 
head ‘T ribal Areas* be reduced 
by Rs. 100.”

Policy with regard to the administra’- 
■ tion in N.E.F-A.

SCiri B ishasg  Keishing (O uter 
M anipur—^Reserved—Sch. T ribes): I
beg to m o v e :

“T hat the  dem and under the  
head ‘Tribal Areas* be  reduced 
by Rs. 100.”

Failure to leave the CommonweaXth 

Shri Gnpta (Calcutta—
Scuth-East): I beg to move:

“T hat the dem and under the 
head ‘External Affairs’ be reduced 
by Rs. 100.”

Liquidation of foreign pockets in India 

Shri A. K. Gopalan (Cannanore): I 
beg to move:

“T hat the dem and under the  
head ‘External Affairs’ be reduced 
by Rs. 100”.
Failure to stop the recrtiitment of 
Gurkhas by the British and their 
transport to Malaya through India 

ShKi A. K. Gopalam: I beg to  move: 
“T hat the  dem and under the 

head ‘External Affairs’ be reduced 
by Rs. 100.”

F a i lu r e  to  evolve concrete measures for 
countering the apprehended effects of 

the Pakistan-U^.A. Military Pact

Shri a  N. Mukerjee: I beg to --ove: 
“T hat the dem and under the 

head ‘External Affairs’ be reduced 
by Rs. 100.”

Necessity of evolving concrete 
measures for fostering friendship and 

amity with the people of Pakistan

' Shri H. N. M ukerjee: I beg to move: 
“That the dem and under the 

head ‘External Affairs’ be reduced 
bv 100.”
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Appointment of Ambassadors.

SCiri M. S. G arapadasw am y (My
sore): I beg to m ove:

“T hat the demand^ under the head 
‘E xternal Afifairs’ be reduced 
by Rs. 100.”

Failure of Government to have a posi
tive Himalayan poUcy 

. .Siizi M. S. G nm padasw am y: I beg to
move:

“T hat the dem and under the  
head ‘E xternal A cairs' b e  reduced 
by Rs. 100.’*

Measures to be taken in consequerice 
of the Military Pact between U S J i.  

and Pakistan 

K nm ari Annie B fascam e  (Trivan
drum ): 1  beg to m ove:

“T hat the dem and under the  
head ‘E xternal Affairs* be reduced 
by Rs. 100.*'
Publicity by our embassies abroad 

S a id a r  H akam  Singh (K apurthala- 
B hatinda): I  beg to m ove:

“T hat the dem and under the 
head ‘E xternal Affairs’ be reduced 
by Rs, 100.”

Need for action against Portugal and 
France regarding integration of Fore-- 

ign Pockets vnth the Indian Union 

Shri P. Snbba Rao (N ow rangpur):
I  beg to move:

“T h a t th e  dem and under the 
head ‘E xternal Affairs* be reduced 
by Rs. 100.”

Failure to adopt a definite policy in 
the matter of determination of the 

future status of Chandemagore 

Shri T ushar C hatterjea (Seramr 
pore): I beg to move:

“That the demand under the 
head ‘Chandem agore’ be reduced 
by Rs. 100.”

Merger of Chandemagore vnth West 
Bengal

Shri M. S. Giirupadi®wamy: I beg
to  move:

“T hat the demand under the 
head ‘C handem agore’ be reduced 
by  Rs. 100 ”

Mr. Speaker: These cut motions are 
now before the House- 

OTOie Prim e M inister and M inister «>f 
£ x tem al AlTain and Defence ( S h r i  
Jaw ah arla l N d iru ): Mr. ^ a k e r
in th e  course of th is discussion c n th e  
Demands, I do not Icnow if  I should 
tak e  the tim e of the House in discus
sing broad questions of foreign policy 
or confine m yself ra th er to certain  Im
m ediate issues affecting India, or 
again to the m ere s tructu re of our 
F o re i0 i Service and  the F o r^ g n  
Affairs M inistry 

[M r . D e ptjty - S pe a k e r  in the Chair]

In dealing w ith the la tte r  subject, 
criticism is made in some of these 
cut motions in regard to extravagance, 
in regard  to the appointm ent of 
Ambassadors and the like. Now, :“t  is 
ra ther difficult for me to deal w ith :hat. 
There m ay well be extravagance here 
and there. We seek to check it. But, 
taking it by and large if hon. Members 
compare—and a test of comparison 
is helpful occasionally—the expendi
tu re  incurred by us with th a t incurred 
by other countries—I am not 
referring to the  very big countries 
who are  very rich, but I am referring 
to m oderate countries— îf we 
compare both, we will find th a t ou r 
expenditure is usually fa r less than  
theirs. In fact, i t  has been cu r 
attem pt to carry  on our Embassies 
as simply and economically as possi
ble, and we have had considerable 
difficulties, indeed, often in keeping 
to the present rates of pay  and allow
ances, because exchange values vary 
and our staff get into great difflcvd- 
ties. We receive, normally, requests 
from a considerable num ber of them 
to be called back to India because 
they cannot afford to rem ain where 
they  have been sent—I &m not 
talking of the Heads of Missicns, b u t 
of the other staff. But nevertheless, 
I cannot say of course tha t on a close 
analysis one cannot find w aste here 
and there—there might be; w e try  to 
check that. We have now taken steps 
to do th a t regularly by periodical 
inspections by senior officers.

Again, in regard to the  appointment 
of Ambassadors and the like, I do
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not quite know  w hat I can say to 
th is House. If  this House expects 
th a t Am bassadors should be appoint
ed, as they are done perhapg in the 
United States of America, all i  can 
say is th a t I th ink  th a t the practice of 
th e  United S tates of America in this 
and  in some other m atters seems to 
me completely wrong, at least so fa r 
a s  it applies to this country.

I t is not for me to criticise the 
policy of other countries, as to w hat 
they  do in the ir own countries. B ut 
in  a  m atter of this kind it does not 
seem to m e a happy policy to  ad o p t 
Again, where appointm ents are  made, 
w hatever they  m ay be and  whoever 
might m ake them, w hether an indi
vidual or a group or the Cabinet or a 
committee, one has to leave it to their 
judgm ent. They m ay occasionally 
m ake an appointm ent which may not 
tu rn  out to be happy. All these risks 
have to be taken. B ut by and large, 
if  I m ay say so, our Foreign Seipvice 
has done us well and its standing 
among the Foreign Services cf the 
world is fairly  high, and some of our 
senior Ambassadors and others are 
among those whose opinion ccunts. 
not only with us .but with o ther coun
tries. Considering th a t we started  
our Foreign Service five or six years 
ago frcm  scratch. I th ink  th a t is a 
creditable achievement. It ha^ so 
happened, almost against our wishes, 
th a t we have .been th ru st into this 
arena of world affairs and have had to 
play some little  part in it which has 
borne fru it or yielded some result. 
Therefore a heavy burden has come 
upon us, unasked for, and we could 
not say *no’ tc it, because it resulted 
from  some previous action of ours. 
This burden has been borne largely by 
members of our Foreign Service, 
senior and junior; and if I may ex
press my opinion, I cannot speak, of 
course, of every one of them  but on 
the whole they have borne this bur
den worthily.

There are a num ber of relatively 
secondary m atters, but of great im
portance to us—secondary only in the 
world sense. I mean. I find a num ber 
of cut motions relating to Chander- 
47 P.S.D.

nagore. In  this m atter I  should like 
lo apolcgise to th is House for a 
certain delay in placing the  Report 
on Chandernagore on the Table of 
the House. I im derstand from  my 
colleague, the Deputy M inister, th a t 
he placed it  on the Table this m orn
ing. We had hoped to place it some
tim e earlier. The delay occarred 
really  in finalising certain  decisions 
about Chandernagore. I am  afra id  
they have not been quite finalised 
yet, though they are very near that. 
I  may say that, broadly speaking, we 
intend to adopt the  recommenda
tions made in th a t Report of Dr. 
A m am ath  Jh a  who was sent to 
Chandernagore to find out w hat th e  
conditions w ere there, to m eet people, 
various groups, various representa
tives. and then to m ake recommenda
tions as to  w hat should be done with 
th a t particu lar place. Broadly, w hat 
is recommended is th a t Chander- 
nagcre should be merged into W est 
Bengal—and, indeed, there is no 
other way to deal w ith it—but iha t 
a t the sam e tim e it should be m ade 
into some kind of a Corporation w ith 
considerable powers such as a Cor
poration might have. There are  a 
num ber of o ther recom m endations 
also.

The House m ay rem em ber tha t 
whenever we have referred to these 
French possessions o r Portuguese 
possessions in India, we have always 

m ade it clear tha t it is not our desire 
to interfere. We have made it  clear, 
first of all, tha t it is quite essential 
th a t they should be merged into the 
Union of India. At the same time, we 
have given an assurance th a t we do 
net wish to in terfere with the 
customs, language, laws and various 
other such like m atters which ap
pertain thereto, w ithout the consent 
of the people concerned. In fact, we 
were anxious in the case of some of 
the French possessions, especially 
Pondicherry which is the chief of 
them, tha t it would be a good thing 
if it should continue as a centre of 
French language and culture in India 
if the people there w anted so to do. 
So. in Chandernagore also we propose
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[Shri Jaw aharlal N ehru] 
to  give some assistance in the pre
servation of certain  cultural develop
m ents th a t have taken place. W hen
ever a change is m ade like this, w he
ther in  Chandernagore or elsewhere, 
a num ber of people there who have 
grown up in the last 100 years o r 
more in  a different background, 
linguistic or other, are necessarily 
pu t in some difficulties. We dc not 
w ant them  to suffer. T hat is so far 
as Chandernagore is concerned.

In regard to o ther foreign establish
m ents in India, only yesterday in 
reply to a Question, j  referred  to th e  
p resent position th a t has arisen in  

Pondicherry and  roundabou t This 
as the House knows, is an entirely 
spontaneous m ovem ent in the French 
possessions and comprises in its fold 
practically aH the M inisters,—in fact, 
all except one who happened to be 
absent, accidentally,—all the Minis
ters and about 80 per cent, of the 
CouncDlors of the Municipal Ccan- 
munes who have unanim ously asked 
for m erger w ith India to be brought 
about w ithout any referendim i, as 
rapidly as possible. They have 
naturally  addressed the various high 
dignitaries of the  French Government 
in Paris on the subject. They sent 
these resolutions to me also and we 
have acknowledged them. I t  seems 
to me tha t this move, th is spontaneous 
development in Pondicherry puts or 
ought to pu t an end to  any argum ent 
th a t m ight have been raised by those 
who were opposed to m erger and even 
get over the  other technical, legal and 
constitutional difficulties which 
sometimes the French Governm ent 
has pointed out to us in this m atter. 
I t  Is clear th a t there can be no clearer 
exhibiticn of popular will than  we 
have seen, not only from the M inisters 
and Municipal Councillors, bu t a t the 
other end from the industrial workers 
who, tJie House m ay remember. a 
little  while ago dem onstrated in 
favour cf merger and there was some 
conflict with the French authorities. 
I  hope th a t this will lead to a friendly 
settlem ent of this problem between

the French G overnm ent and our Gov
ernm ent, and a de facto tran sfe r of 
pow er there. I say de facto; de jure, 
cf course, should follow and has to  
follow. I t m ay take a little  tim e for 
the  legal form alities. Sometime 
back we sent a note to the French 
Governm ent in which we suggested 
th a t th e  de facto change over m ight 
tak e  place stra igh taw ay  and the  de 
jure can follow soon after, a f te r  th e  
necessary form alities had been dene.
I am hopeful, therefore, about these 
F rench possessions. I am not very 
hopeful a t the present moment about 
the  Portuguese possessions, though 
it is inevitable th a t the same results 
m ust fellow there.

I find th a t there are a num ber of 
cut motions also relating to tribal 
affairs. The House will rem em ber 
th a t sometime back there was a 
tragedy there, not very far from the 
Tibet border, when a  platoon of ours, 
the Assam Rifles, was attacked and 
am.bushed and a num ber ef people 
were suddenly killed. That was a kind 
of thing which sometimes occurred in 
pre-Independence days when the B ri
tish  ruled this country, and they had 
a way of dealing w ith them —a heavy 
w ay which involved much destructiori 
of life and property. We were put in 
a difficulty as to how to deal w ith th is 
m atter, and the immediate reaction 
was th a t we m ust do something 
quickly to get back the persons who 
were held as hostages, and, well, to  
punish the guilty. The nlace was 
very difficult to get at. Even after 
sending troops by air, it was about 
th ree weeks’ m arch to the exact spot. 
Anyhow, we decided on adopting not 
the old way, bu t avoiding destruction 
as fa r as ' possible and making a 
friendly— a firm and friendly ap
proach. As a result of this, this 
m atter was settled. I think, in a very 
happy way. Those who were dead, of 
course were dead: we could not get 
them  back. We got back the  hostages 
doing very little  damage to anybody, 
and those simple folk who had, in a 
moment of excitem ent or w hatever it
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was, misbehaved, realised th a t we 
m eant well w ith them. They came, 
surrendered th e  nrms they had taken 
and the whole tiling was settled in  a 
friendly way, and we are  receiving a 
good deal of co-operaticn there from 
these people, and it has become one 
of our P artly  A dm inistered A reas 
now. I should like to congratulate 
these in charge of our N orth-East 
F ron tier Agency, who w ere responsi
ble for this— f̂or th e  very tac tfu l and 
wise way in which they handled the 
situation there.

Som etim e ago I  m ade a  sta tem ent 
about the N eutral Nations R epatria
tion Commission and our Custodian 
Force in Korea. There is nothing 
more to be said about it. I promised 
then to place the reports—^the original 
reports—of the N eutral Nations Re
patria tion  Commission on the TaJ?le 
of the House. I have not done so, I 
am sorry, because they have not come 
out of the press yet. They are very 
big reports, running into hundreds 
and hundreds of pages, a n d  they  are 
tak ing  some time, and I  hooe th a t 
w ithin a week or ten days I  shall 
place those original reports here for 
members to refer to them  if they so 
wish.

This chap ter,o f the N eutral Nations 
Repatriation Commission and Custo
dian Force is over so fa r  as we 
are concerned. That, of course^ does 
not m ean tha t the K orean problem  is 
over. I t is very much aUve. B ut 
the only p art of th a t Custodian Force 
business tha t is not over in a  sense 
is th a t we have brought over here 88 
prisoners of war, or ex-^srisoners of 
war, who, for the present, are  with 
us. Out of these 88, about 30 have 
expressed a desire to stay on in India, 
and there are others who w ant to go 
to other countries. For the moment 
we are holding all these people, in a 
sense cn behalf of the United Nations, 
but. of course, it is for us to  decide 
w hether those 30 or any other who 
w ant to stay here should be given 
facilities to do so or not. Probably, 
we shall allow them  to stay here 
tem porarily. That is to say, we can

not—^we do not propose and we 
cannot in law—m ake them  citizens cf 
India, bu t if they have now here else 
to go to, we can hardly  throw  them  
out either. So, we intend giving them  
some papers of residence here w hich 
can be renewed periodically,—th a t 
is, it is for the  Governm ent then to  
keep them  or not to keep them  in 
fu ture, and to provide, where possi
ble. some occupation for them.

Another m atter in w hich the House 
is interested are  the  negotiations th a t 
a re  going on in Peking in regard  to  
Tibet. They have lengthened out 
ra th er more than  we thought. n o t 
because of any inherent difficulty in  
the problems we are facing, but 
simply because there  are so m any 
details, and each detail takes a long^ 
time. I hone th a t w ithin m aybe a  
few days or maybe a fortn ight these  
discussions might possibly end satis
factorily.

Now. these are  the—if i  m ay say  
so—secondary issues, w ith which w e 
have been dealing. The m ajor world 
issues, of course, are  not entirely  of 
our seeking or making, and we play a  
very d istan t p art in them. Neverthe
less, i t  is these world issues th a t 
govern the scene, as the House well 
knows, and in the course of a m onth 
or so, there is going to be a  con
ference in Geneva, where some of 
these big issues, both of Europe and 
the F ar East are supjposed to be dis
cussed. In this conference, the one 
fu rth er step that has been taken— 
and it is a good step— îs th a t for the 
first time, the People’s Government 
of China will be represented th ere  
together with certain other G reat 
Powers. It is fa r better that govern
ments should face each other and 
discuss these m atters, than to try  to  
do so through other interrnediaries» 
or ignore each other.

During the last two or three years, 
the absence of the recognition of the 
Chinese People^s Government by some 
Great Powers and by the United 
Nations has brought about such an 
unrealistic sta te of affairs th a t i t  has 
been hardly possible to deal with the
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LShri Jaw aharla l N ehru] 
question directly. As I have often 
sta ted , i t  w as not a question of any 
person or any governm ent liking or 
dislUdng any o ther governm «it, but 
o f recognising facts, as they were. 
Now it  is m anifestly something on 
th e  verge of absurdity  for anyone to 
say—(I have nothing against th a t 
particu lar gentlem an who is supposed 
to  represent China in  the  United 
N ations today, he is an able person)— 
th a t  he represents China: i t  is obvi
ously a little  absurd, quite absurd, 
for he does not; a t  the m ost, <Mie can 
say th a t he represents the Govern
m ent of Form osa. B ut to  say th a t 
th is  person represents th is g reat 
country  of China is so w ide of the 
m ark  th a t any discussion based on 
th a t  m ust fail. And th a t has been 
our m isfortune in world affairs th a t 
realities, because they w ere no t liked, 
h ave  been ignored.

I do not know  w hat is going to 
happen a t Geneva. So fa r  as  we are  
concerned, we have no desire w hat
ever to appear a t th e  scene in  Geneva, 
to  participate in these conferences. 
I t  is only when we feel th a t we can 
really  do some good, th a t we wish to 
undertake  any burden; for the  rest, 
w e would ra th e r  avoid these burdens.

In th is House, sometime ago, I  
m entioned Indo-China. Indo-China 
has been, for the last six years nearly, 
a scene of w arfa re  of a kind of civil 
w ar aided by o ther countries.

Now one fact we m ight rem em ber 
w hen We th ink  of Indo-China, and 
th a t is th a t the Indo-Chinese w ar 
s ta rted  five or six years ago, before 
the culm ination of the Chinese Revo
lution. I say th is because people are 
a p t to tie up too much w hat is hap
pening in Indo-China w ith China, Now, 
it is quite clear th a t for the first year 
o r two or more w hat happened in 
Indo-China had nothing to do with 
C hina; it was something which arose 
in  Indo-China. In  fact, in  China it
self, there was conflict, a civil con
flict—civil w ar—which resulted ulti
m ately  in  the establishm ent of the

People’s Government, w hat is a t p re 
sent called the  People’s Governm ent of 
China. Since then, this w ar has gone 
on in Indo-China and there have been 
varying fortunes: but, on the whole, 
one m ight say th is is a kind of sta le
m ate when neither party  can defeat 
nor push out th e  ether. More or less, 
the House will realise, th a t has been 
the  result of the Korean w ar too. 
A fter all the bloodshed and the suffer
ing and the terrib le  destruction of 
K orea 'and her people, it is a stale
m ate in Korea and neither side can 
say that it has won. T hat has a lesson 
for us. W ars nowadays tend  to be
come stalem ates—nobody wins. If tha t 
is so in a w ar like th a t in Korea or in 
Incto-China, when both of them  were 
not so very small—the territo ry  in
volved m ight be relatively small, but 
great Powers were behind them  and 
great forces were involved—if w ars
tend tc end in a sta lem ate even in 
such cases as we have seen, then w hat 
is likely to happen if there  is a great 
w ar involving m any countries in the  
world, m any big countries in a great 
war? From  th is analogy one m ight 
th ink  th a t a great w ar m ight go on 
indefinitely, w ith terrib le destruction, 
no doubt, but w ith no ending and with 
nobody to end it.

However, in so far as Indo-China 
was concerned. I referred  to the pos
sibility of a cease-fire there. I m ade 
it  clear th a t we were m aking no offer 
to take any step. We have no in ten
tion of doing so. B ut it seems to me 
th a t when this question of IndoC hina 
is going to be discussed at Geneva a 
m onth hence, obviously it is desirable 
a t l e ^ t  to put an end to the slaughter 
th a t is going on and discuss this ques
tion in a calmer atmosphere, even 
though a cease-fire m ight not come 
now; because i  recognise tha t there 
are difficulties, there  is no firm line 
of battle and forces go backw ards and 
forw ards. I realise all those difficul
ties, bu t sometime or other, whether 
now or a t Geneva, they  will have to 
consider these difficulties. So. why 
not begin considiermg them  before
hand so tha t some p a rt of this work 
of consideration m ight be done be
fore the G reat Powers meet a t
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Geneva? "niat w as W  suggesUon, 
and  although nothing very m uch has 
come out of it. 1 beUeve i t  hM  done 
som e good, in the sense th a t there has 
been a good deal oi consideration 
given to these problem s and the pos- 
sibUities of a cease-flre by the coun
tries concerned.

Now. a problem  w hich in terests hon. 
M em bers of th is House and  th e  country  
greatly , and  to w hich reference has 
been made m any times, is th is q u ^ -  
tion of the U.S. m ilitary  aid to Pakis
tan  and its consequences. I do not 
th ink  I need take  up the tm ie of th e  
House over th a t because we have ex
pressed ourselves quite clearly on th a t 
issue and it is very weU r e w g n i ^  
everywhere, all over the world, th a t 
in this m atter, more even th an  in any 
other, there is alm ost a complete 
anim ity in the country, so th a t it is 
not necessary for me to 
argum ent before th is House. We hold  
by the position we took up. W e feel 
th a t from a variety  of points of view, 
this was an unfortunate thing, not 
only because it  creates, instead of 
security—which it s e e k s — insecurity, 
instabiUty and uncertain ty  in  aU this 
area. But the m ere fact th a t th is ques
tion has been argued in this way not 
only in India but in m any countries t) f  
W estern Asia and South-Eastern Asia 
shows th a t something has happened 
which has brou£ht about a new  wave 
O f uncertainty. The uncertain ty  is not 
of security bu t of insecurity. There 
are two approaches to this question 
of w ar and peace. One is th ^  approach 
of feeling th a t w ar is almost inevit
able and therefore one m ust be pre
pared for w ar. The other is th a t w ar 
m ust be avoided, if not a t ^  
costs, a t almost all costs. The two 
approaches differ, as everybody will 

see. Of course, nobody w ants w ar— 
or very few people. And yet many 
people may well say. “We do not 
w ant war. bu t how are you going to 
help? A w ar m ust come and there
fore we m ust do this and do tha t.” 
T hat is a legitim ate approach. And 
yet, if you lay  stress on w ar coming, 
you lose the battle  for peace and w ar 
is likely to  come, because your minds 
have succumbed to the prospect of

w ar coming in. T hat is the danger of 
the  situation: no t th a t people w ant w ar, 
out m any people seem to succumb to  
the  idea of the inevitability  of w ar' 
I t  is from  tiia t point of view also 
th a t th is m ilitary  aid to P a k i s ^  
helps in  spreading th a t mwitality^ 
th a t clim ate of w ar, and brings it  to  
th is  area, this area of peace. B ut leave 
th a t out. I am  referring  to  another 
aspect of that; the clim ate of w a r  
comes to th is area and upsets m any 
things. I need no t say m uch about 
th a t  An hon. M ember opposite, 
in terrup ting  the Finance M inister said 
som ething about civil defence, th a t 
he did not budget for civil defence. I  
do not quite know w hat he m eans by  
civil defence. If I  understood h im  
aright, I can tell him  we are  not go* 
ing to budget for civil defence. I am  
absolutely and perfectly clear on th a t 
subject. I say th a t there are certain  
aspects of preparation, which I do  
not consider ‘civil defence’ in  the 
ordinary sense. Of course, we o u g h t  
always to be prepared about those as
pects of civil defence. But, w ^ n  civil 
defence is talked about, it is norm ally  
m eant preparation against fires, dig
ging trenches and ditehes in w hich 
you can hide yourselves if bombs fall, 
or such like preparations. T hat k ind 
of thing, if I m ay say so w ith all 
respect to the hon. Member, is out of 
date in every country. I t  has no re 
lation to m odem  w arfare  or fighting. 
You m ake a trem endous fuss, jn u  
create a psychology of fear and appre
hension—as in Pak istan  some yeat's 
ago when Lahore was surrounded by  
trenches, and fire-control, and people 
were rushing into houses a t  the sound 
of some kind of trum pet, and all that. 
That may, to a small extent, be neces
sary if the danger comes. B ut if
danger comes, well, one takes neces
sary steps. -  -

S h ri V. G. Deshiumde (G una): A fter 
it  comes.

Shri Jawaharial Nebro: A fter i t
comes, yes, and not before. Let us' 
all be clear about it. We are  not 
going to be frightened or get paniky 
nor are we going to ^ t r e a t  our peoples 
to get panicky or frightened.
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Dr. N. a  K hare (G w alior): W hy 
no t disband the A r m y  then?

Shri Jaw aharlal N eluu: Because the 
A rm y does some other w ork than  
digging trenches for civil defence. 1 
rea lly  do no t understand th is ta lks of 
c iv il defence. I t is some kind of relic 
o f  the  last w ar or the  w ar before when 
enorm ous energy w as wasted in  do
ing these tilings. I need not go into 
th a t  bu t I am prepared to argue niy 
po in t from  the highest technical point 
O f view w ith anybody. A part from 
th a t  point of view. I w ant to pu t an 
•end to this idea of thinking th a t we 
should guess th a t there might, be some 
danger and therefore we should go 
^b o u t with spades and shovels and 
tell people w hat to do if a bomb falls. 
It has no relation to rea lity  or fact 
or protecting ourselves from  danger. 
I have seen, and m any hon. Members 
might have seen, bombs falling £ind 
how they are dealt w ith and how one 
lias to deal w ith them. I know th a t 
no bombs are going to fall, but if they

-are going to faU. the first thing and
“the last thing is to keep absolutely 
cool and not run about, and the
m entaUty of civil defence is not to
rem ain cool but to run  about.

Shri D. C. P atnaik : Does th a t not
Tequire training. Sir?

S hri Jaw ah arla l N ehm : No, b u t it is
tru e  th a t we have to th ink  about this 
jn a tte r  and  we cannot trea t it in a 
•casual m anner. I t  is an im portant 
m atte r, th a t is. the defence of the 
<-'ountry from  any possible danger. 
When we ta lk  of civil defence, we are 

^ p t  to th ink  th a t we are  defending our 
country when we are not defending it, 
and  we are apt to imagine th a t we 
are  doing everything possible when 
really we are  doing practically no
thing. Therefore, we have to th iny  
in  term s of defence in more realistic 
term s. I  rem em ber in 1938, a  y ear be
fore the W orld W ar, I happened to  be 
in  London. P aris  and Geneva and there 
w as a great ta lk  of w ar then, the 
French Army was mobilised, the Bri
tish  Navy was mobilised; in  London 
I w as simply a resident for a short 
tim e ttien. b u t even I  was given a  gas 
m ask  to go about—a horrid  thing, and

everybody was going about w ith a 
gas m ask lest there  m ight suddenly be 
an attack! Time and money were 
spent in m aking gas m asks, digging 
trenches and in air-raid  precaution 
practices. I have placed m y gas m ask 
in the A llahabad m useum  and any
body th a t goes there can see it. I t was 
completely, not only a waste of money, 
but, w hat was more, i t  diverted oeo- 
ple’s minds, for they imagined, they 
felt, th a t they were doing something 
useful when they were actually  do
ing nothing useful a t all from  the 
point of view of defence! Therefore, 
from  th a t point of view. I would like 
the hon. Member to realise th a t it has 
no particu lar m eaning except to show 
off, as our friends in P ak istan  showed 
off two Or three years ago by digging 
trenches roundabout Lahore and 
having actual air-raid  alarm s and peo
ple rushing out of their houses. The 
question is an im portan t one of the  
defence of th e  coun try  and one 
m ust consider it calm ly and 
dispassionately, and even in regard to 
that, the best defence ultim ately is 
a certain  psychology th a t one produces 
in the country, a certain unity  tha t 
one produces in the country and a cer
tain  lack of fear. N aturally, I  am 
not suggesting, even as Dr. K hare 
ju sl suggested, th a t we should do 
away w ith our Army or Air Force!

Dr. N, B. Khare: I did not suggest 
it. but I was sim ply asking you the 
question for enlightenm ent.

Shri Jaw ah arla l N ehm : As a m a tte r
of fact, we have arrived a t a stage 
when arm ies like ours though they 
perform  a very useful function, are
ra th e r  out of date from  the point of
view of m odern w arfare, which pre
sum ably w ill be largely  carried  on 
w ith  atom ic and hydrogen bombs* 
In fact, we have arrived at a stage 
when all these little pacts and other 
things between various countries do 
no t m ean m uch if a big w ar comes 
aU of a sudden and atom  bombs are  
hurled all over the place—w hat hap
pens then nobody knows, except one
thing and th a t is th a t the utterm ost
destruction will take place. You read 
in the newspapers from  day to day
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of som e trium ph qt hum an skiU in  
m aking a new type of bomb which 
will kill more people and destroy a
-wider area than anything before. It
IS a fact th a t countries are  in posses- 
:sion of atomic weapons today which 
can  destroy half the world, if not ihp 
whole. And I th ink  it is rijjht th a t we 
should realise w hat w ar means. Where 
do  these petty  things come in. civil 
defence and the* rest, when modern 
w ar comes into the picture? W e hav#» 
«»rrived a t a stage in the world when 
it  is really  a choice between w ar an<i 
extinction—^not victory for any party , 

^ u t  extinction of both the  parties in
the war, practically extinction—or an 
en d  of war. It is a choice for the 
g reat countries, not for us. We are 
Tjot going to s ta rt a world w ar, but 
for the great countries th a t might 
s ta r t  it. or m ight be involved in it, it 
is a choice. And, unfortunately per
haps, it  is no t sufficiently realised 
"What this is.

I was reading only yesterday an 
artic le  by a very em inent thinker. 
B e rtrand  Russel, in which he called 
■upon India especially to point o u lto  
the world the horrors of w ar. Why he 
-a id  India is this: because India be- 
?ng a neutral country, she can do so. 
If either of the power blocs try  to do 
so, their voices are suspect by the  
other. It will be thought th a t they  are  
trying to dem oralise their own people 
by saying so. If hon. M embers would 
read  some recent litera tu re  by the 
Atomic Energy Commissions of other 
-countries, not ours, including the 
American Commission, they m ight per
haps get some idea of w hat w ar is 
likely  to be.

Now it is obvious th a t m ost coun
tries cannot even participate in such 
a war. They have not got the atom 
bombs. The real power to decide to* 
day  w hether there is going to be w ar 
o r  peace u ltim ately  rests, if you like, 
w ith  two great countries, the United 
S tates of America and the Soviet 
Union; others also, no doubt, but these 
tw o  principally, because thev  are  th e  
most powerful and they possess these 
terrib le  weapons of destruction. W ar

might not come—I do not m ean to 
m ake the  House feel th a t  w ar is on 
the threshold. I think* on the whole, 
there are lesser chances of w ar now 
than there were perhaps a year or 
two ago. B ut again there can be no 
certainty about this, and there are  so 
m any uncertain  factors th a t any m is
take here or there m ight perhaps set 
off a  chain of action and reaction re
sulting in w ar. We hope th a t a t the 
Geneva Conference,—it will be too 
m uch to say tiiat a settlem ent will be 
arrived  at,—some steps tow ards the 
easing of tensicms m ight take place, 
both in  the W est in  Eiu*ope and in the 
F ar East and South—^Indo-China.

Now, it  is in this context th a t we 
carry  on our foreign policy. To some 
extent we have an  opportunity  which 
other countries have not got, an op
po rtun ity  in  the  sense th a t it is fa ir
ly well recognised by other countries 
th a t we have an independent opinion 
on these m atters and th a t we are not 
coerced into this or th a t opinion by 
any g reat country. Therefore, our 
opinion carries some weight—not 
much; I do not presume th a t we m ake 
too much of a difference in world 
affairs—but we have occasionally made 
some difference. In  Korea, for ins
tance, the whole arm istice and tn ice  
was, to some extent, brought about by 
th e  efforts of India, and to th a t ex 
ten t we can  take some little  credit. 
B ut i t  is not a question of taking cre
dit. The affairs we deal with are 
much too serious for us to th ink  in 
term s of showing off or tak ing credit. 
The burdens are too great for us to 
carry, but no country can seek to 
escape from discharging its duty  if it 
is clear th a t it is its duty  to do som e
thing. Therefore, in this w ider con
tex t of world affairs, we strive to 
throw  our weight, however light it 
m ay be, on the side of peace.

In  connection with that, it is not 
only this w ider problem of the conflict 
between these two great blocs of 
Powers but also other things which 
we th ink  come in the way of establish
ment of peace, tha t is to say, coloni
alism, racialism  and the like. Both 
ol them  have existed in varioixs
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[S h ri Jaw ah a rla l N ehru]
cases, bu t more especially today in 
A frica both these things exist.

Again, we have avoided m erely con
dem ning countries even though in  our 
opinion those coim tries m ay be a t 
fault. Hon. M embers know th a t diplo
m acy today has arrived  a t a stage 
w hen  th e  language used often by even 
em inent diplom ats m ight well ^ a m e  
the m arket-place. The public lan
guage used in conferences and the 
like is one of gross abuse of the other 
party . Indeed, th a t itself shows the  
tension, the  clim ate, in  which these 
conferences do their work, and the 
tension th a t exists. W hen they dis
tru st each other so m uch and dislike 
each other so much, good advice given 
by one to the other has the  opposite 
effect. Everything is suspect, and con
dem nation has no effect a t all except 
to  bring forth from  the oth«r side 
m ore condemnation, and it becomes 
thus a com petition in strong language 
used against each other. Therefore, 
it does not help a t all in our abusing 
or condemning, even though we might 
th ink  th a t we are  right in doing so. 
O ur voice does not carry  weight; it 
does not convince the  other party. 
However m uch we m ight feel strongly 
in our hearts and in  our minds, it 
does not help. Therefore, in our in ter
national affairs we try  to avoid m ere
ly running down countries, even those 
who m ight be opposed to us in  any 
policy. N aturally , w e have som etim es 
to criticise th a t policy or to express 
our own views as precisely and clear
ly as possible, bu t even so. we try  to 
avoid using strong language because, 
unfortunately, there  is no face left; 
there  are no common standards left 
to vast num bers of people, and unless 
gradually we develop some clim ate of 
peace where Questions can be consider
ed, it will lead to greater conflict-

The House is deeply interested in 
•^foreign affairs and every session we 
discuss them. I t m ay be th a t during 
this session before we eijd the busi
ness of the House, the House m ig h t ' 
discuss these grave developments th a t 
are taking place all over, because it  
is im portant not only th a t Parliam ent

bu t th a t the country should keep in  
touch and discuss them, and th a t Gov
ernm ent should have the advantage 
of the views of M embers in regard  to  
these m ajor dram as th a t a re  taking 
place aU over the world and in  which 
however unwillingly, we som etim es 
become actors. So, we should do that»  
because in effect even our dom estic 
policy naturally  depends a good deal 
on some big event outside: we can
not isolate it; it m ay be upset. W hile 
our im m ediate concern is domestic,, 
natu rally  it  is so tied up w ith in ter
national developm ents th a t we cannot 
ignore the latter.

So fa r  as these cu t m otions are  con
cerned, ap art from relatively m inor 
m atters w ith which, if it  is necessary^ 
my coUeague or I wiU deal after Mem
bers have spoken, broadly speaking 
th is question relates really to the 
general policy pursued by the Govern
m ent of India in regard  to in te rn a
tional affairs. T hat policy has been so 
often accepted and approved by th is 
House tha t I need not say much about 
it.

Mr. Deputy-Speaker: Leaders of
Groups or spokesmen will have tw enty  
m inutes each and other M embers will 
have fifteen m inutes each. W hatever 
tim e is taken by any M ember v/iU be 
deducted from  the tim e allotted to  h is  
Group for the day.

D r. L anka Sundaram  (V isakhapat- 
n a m ): WUl you ask the cut motions to  
be moved?

Mr. Deputy-Speaker: I shall place
the fu rther cut motions in addition to  
the cut motions already announced by 
the ^ jeak er. The following cut mo
tions will also be allowed to be moved» 
subject to their admissibility:

Dem and No. 23—cut motion Nov 
89 by Dr. L anka Sim daram

—cut m otion No. 322 by S h rl 
K hardekar

—cut motion No. 323 by Shri F ran k  
Anthony.
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Lack of a policy of effective friend
ship towards our neighbouring Na

tions, in particular Afghanistan, 
US,S.R. China and Burma, through 

pacts of non-aggression, to meet 
the situation created by the Pakistan- 
U.SJI. and Pakistan-Turkey Military 

Aid Pacts 

Dr. Lanka Stm daram: 1 beg to move: 
*‘T hat the  dem and under the 

head ‘E xternal Affairs’ be reduced 
by Rs. 100 ”

Basic principles underlying the 
foreign policy 

Shri K hardekar (K olhapur cum 
S atara): I beg to move:

“That the dem and under the 
head ‘External Affairs’ be reduced 

by Rs. 100 ”
Need for a more positive attitude 

towards Communism

Shri F rank  Anthony: I beg to move: 
“T hat the demand under the 

head ‘E xternal Affairs’ be reduced 
by Rs. 100”.

Mr. Depnty<Speaker: These cut mo
tions are also now before the House.

S hri H. N. M ukerjee: W e have ju s t 
heard the Prim e M inister and I w ant 
to draw  the attention of the House 
also to the statem ent which the Prim e 
M inister made here on the 1st M arch— 
a sta tem ent w hich I  feel should rig h t
ly dom inate our discussion of iSie 
D em ands fo r G rants of th e  E x
ternal Affairs M inistry. T his w as 
one of those sta tem ents w hich
to m any of us sum m oned up  
rem em brance of th ings past. This 
was one of those statem ents which 
m ade us recall why, in sp ite  of th e  
most strident differences so m any of 
us have for the Prim e M inister a kind 
of really personal, warm  bu t often— 
too often—exasperated  feeling. He 
said on th a t occasion: “This
is no p a rty  m atter, b u t a
national issue on w hich there  
can be no two opinions.” I wish to  
echo tha t statement. W hat he said on 
th a t occasion really am ounted to the 
form ulation of a national policy, and 

-nvhat we ask of him today is to follow 
it up w ith concrete m easures which

would really  b ring  to fru ition  th e  
different aspects of th a t national 
policy.

B ut before proceeding further, I 
would like to know if there is any sus
picion of accuracy regarding the re
ports which have been recently circu
lated of differences w ithin the Cabinet. 
In  th is connection I  w ould  quo te  
from  tiie In ternational Edition Sup
p lem ent of the New York Times of th e  
7th M arch w herein a fairly  well know n 
columnist, R obert T rum bull, w rites 
about the supposed existence in  th e  
Cabinet of very serious differences in  
regard to the policy which was stated, 
o n  the 1st M arch. This TrumbuU is 
not unknown to us. Actually, in 
November 1950, he wrote some articles- 
in New York Times saying— Î do no t 
know why he said it—th a t h is inform a
tion was derived from  non-Com m unist 
intelligence reports regarding W estern 
Tibet. This gentlem an is a custom er 
whose s t ^ s  we should w atch very 
warily. B ut anyhow, he has said th a t 
there are  very serious differences in 
the  Cabinet and there have been P ress 
reports to th a t effect, which I hope 
our Government would entirely  and 
unequivocally contradict on the floor 
of th is House.

4 P.M .

I refer to this also because when I 
listened to the Finance M inister giv
ing his reply to the Budget discussion 
earlier in the day and referring  p arti
cu larly  to a book called Russians 
Soviet Economy by a  m an caUed 
Schwartz, I suddenly developed cer
ta in  suspicions. This book has a fore
word by William H enry Chamberlin 
who, I am sure, the Finance M inister 
knows, is notorious as a purveyor of 
anti-Soviet scandals. In  this book,, 
which is supposed to give a descrip
tion of the Soviet Union, we are  told 
th a t the working class is a perpetual 
under-dog class, u tterly  wretched and 
w ithout hope, because they  are  slave 
labourers in Soviet concentration 
camps. We are also enlightened with 
the inform ation tha t “Soviet figures 
are falsified and exaggerated.” Thi* 
is the gentleman whose book was 
thought worthwhile for reference pur
poses by the Finance Minister. I t  
suggests a kind of anti-Soviet b ias
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[Shri H. N, M ukerjee] 
w hich  today, w hen  they  a re  try in g  to 
tighten  the lengthening chain against 

Soviet Union and People s China, 
is som ething which we ought to shed. 
A t least I expect the Finance M in is t^  
to refer to  books like those by M orris 
Dobb and by Sydney and B eatrice 
Webb and not those by partisan  w ri
te rs  of th is so rt to whom  he has 
vchosen to refe r today.

In regard to this point of th e  so- 
called differences inside the Cabinet 

I  do wish to have a very  unequivocal 
an sw er from  the  P rim e M inister. I 
know it m ay be said of our P rim e 
M inister, in a very much better s e i ^  
th a n  it was said about one B ritish  
P rim e M inister, th a t he can tre a t his 
Cabinet colleagues as directors of a 
private company w here he held aU ^ e  
shares, and if he w ants he can put his 
foot down. In case there is any such 
suspicion I hope he does it for the 
sake of the country, because th a t a t 
least is something on which the coun
try ’s mind is agitated.

Shri Jaw ahartaa Nehru: To cu t short 
th is point, m ay I assure him  th a t I am  
not aw are of any such difference?

Shri H. N. M ukerjee: I take it th a t
we have today reached a certain  posi
tion in our in ternational relations 
when we can say th a t the iron has 
entered our soul, and through our 
experience certain  lessons have beer) 
seared into our consciousness. Be
cause, w hatever the Prim e M inister 
m ight say in very polite, diplomatic 
term inology, I am sure he has realis- 
•ed, particularly  after the re tu rn  of 
t h ^  of our gallant men who were 
w ith the N eutral N ations R epatria
tion  Commission and the Indian Cus
todian Force he m ust have been told, 
regarding the kind of men these new
fangled im perialists from  America 
are. These people have put W estern 
Europe in th ra ll and are try ing  to 
"tighten the  chain around Asia’s neck. 
They are ready w ith plans, as they 
w ere in  1947 w hen  the  Life m agazine 
published a m ap, based on B urnham ’s 
Struggle for World Democracy, 
delineating  the  aims of the 
A m erican W orld Em pire. I t  re -  
tn inds one of th e  T anaka

M em orandum  which the Japanese 
issued long years ago. I could give 
um pteen quotations, for which there  
is no tim e or necessity to show how 
U.S. im perialists declare themselves 
ready and willing to use the atom  bomb 
or the hydrogen bom b or any o ther 
enorm ity if only they are persuaded 
th a t th a t would bring about the trium pii 
of democracy which they seem so 
stridently  to cherish.

R egarding Korea I do not w ish to 
say anything against our role either 
in  the N eutral N ations R epatria
tion Commission or the Indian Cus
todian Force. B ut we know that a 
delicate and difficult job in Korea was 
rendered deliberately and diabolically 
impossible of execution by the United 
Nations side—which is the United 
States. There is no doubt about it. 
I know there are tru th  tellers among 
those who give reports to our Prim e 
M inister and I am sure he m ust have 
known w hat actually happened from 
th a t day even before explanations 
could start, when twenty-seven thou
sand prisoners of war were allowed 
to escape—they were actually pushed 
out so th a t they m ight join the slave 
labour cam ps in  Taiw an. M any thou
sands were shipped away to Taiwan, 
because explanations could not be 
conducted for the overwhelming 
m ajority  of tlie prisoners. We had to 
yield to pressure and even hand back 
m urderers against whom there had 
been charges established. We had to 
do all these things. The only e»:cuse 
was th a t local conditions were such 
th a t a ll kinds of em barrassm ents 
might arise and therefore we could not 
act as positively as it was necessary 
from the point of view of our national 
conscience to behave. There are  among 
the people who form ed the N eutral 
N ations R epatria tion  Commission 
and the Indian Custodian Force, tru th - 
teUers, who m ust have told the Prim e 
M inister about w hat really happened, 
how the Chinese and North Koreans 
behaved and how the United Nations 
and South Koreans behaved. And he 
m ust have felt th a t things were going 
perhaps a little  too far and tha t we 
should cry halt, because this element 
in world politics today is a mischief
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o f  the first w ater which it is tiie duty  
^nd  the righ t of India to counter.

O ur eyes to-day are  on P ak istan  
-cause of so m any things. A nd in  th is 
connection I  w ish  to re fe r  to 
c e r ta in  proceedings in th e  A m erican 
C ongress last sum m er, in Ju n e  
and  Ju ly  1953. I t seems that 
th e y  m ade no bones about w hat they  
w ere  try ing  to do. According to a 
speech m ade by  John  M. Vorys in 
Ihe  House of Representatives, the  
A m ericans w anted  to *‘arm  and  equip
4,900,000 m en to fight, H necessary, 
in  the cause of freedom ”. I  am  quot
ing from  the Sum m ary of Congres- 
^ o n a l  Proceedings, published by  the  
Com m onwealth P arliam entary  Asso
ciation , June-A ugust 1953, page 150;

“U.S.A. did not furnish all 
the arm s, food and clothing. 
B ut w hereas the  average cost of 
a n  Am erican soldier before he 
had  a gun in  his fhand would be 
5,566 dollars, th is M utual Securi
ty Program m e would cost less 
than  10 dollars for a foreign 
soldier to help him  pu t a gun in  
his hand.”

A nd I expect if th a t foreign soldier 
happened to  be an  Asiatic ‘gook* he 
^ o u ld  possibly cost*even less than
10 dollars, as com pared to  th e  5,566 

do llars for a heaven-bom  citizen of 
Ih e  U nited S ta te s !

My question to  th e  Government 
-would be: is Gk)vemment really  con
scious of the  dangers w hich are  in
v o lv e d , today? I am  happy th a t th e  
P rim e M inister has said th a t the  
presence of the U nited Nations Ob
servers in  K ashm ir is im proper. But 
-they have not yet gone. Ana Not 
only these United Nations Observers. 
1 Imow tiie  P rim e M inister w ill te ll 
me: I caim ot h u rry  things, I have
to m ove in a particu lar m anner, 
peacefull>. I do no t answ er him  by 
saying: go ahead, fast as thunder 
and lightning. I cannot say th a t  
B ut surely w e m ust take  tangible 
steps here and now to see to it th a t 
the  U nited Nations O bservers quit, 
and qu it as soon as ever th a t is 
possible. B ut wihat about th e  o th »  
U n ited  S tates personnel? I  have

quoted  th e  provisions of the  M utual 
S ecurity  A ct u n d er w hich assistance 
is given by ihe U nited  States. T here 
are  so m any people all over the  
place in our country  today w orking 
thw Indo-A m erican Technical Co
operation A greem ent, I cannot fo r 
th e  life of m e understand  how  th e  
P rim e M inister could append his 
signa tu re  to th is docum ent, the  Indo- 
A m erican Technical Co-operation 
A greem ent, a docum ent w hich w as 
characterised  by Mr. Suresh Ram  
Bhai, who, I am  told, is a noted 
G andhian  economist, as a  slavery 

U nder th is A greem ent these 
A m ericans, who w ere paying only 
one-eighth of the  cost of th e  C om 
m unity  Projects, have a veto ovei- 
every single item  of expenditure. 
Not only that. They are  all over the  
place in our coim try, looking into 
everything, inspecting everyth ing in  
every  p a r t of th e  land. This is the  
k ind  of th ing  th a t  goes on.

I shall re fe r  also to  a  book w ritte n  
by a m an called Sherm an K ent who 
was a key oflScial of the  O.S.S., tha t 
is the Officer of S tra tegic Services, 
during  the  w ar, a book called S tra 
tegic Intelligence for American 
World Policy. T herein  he refe rs to 
the C entral Intelligence Agency of 
A m erica. H e says fo r intelligence p u r
poses, m ind you, “G overnm ent 
agencies engaged in intelligence 
activities are  d raw n from  the  De
partm ents of State, Defence, Com
m erce, A griculture, In terior, T reasury  
and Justice, the  T ariff Commission, 
etc.” He placed foreign  service officers 
first am ong th e  gatherers of intelligence 
follow ed by others in  public life  
such as m em bers of special commis
sions, U.S. delegates to in ternational 
conferences, travelling Congressmen 
as w ell as the w riters, new spaper 
m en and big game hunters. He as
signs an imi>ortant role to learned 
institutions,—let us bew are of Ford  
Foundation, Rockfeller Foundation, 
etc.—evaluating them  as one of our 
m ost priceless strategic resources.

Perhaps you rem em ber the  case of 
one Dr. Sidney Ripely, w ho is sup
posed to be a distinguished botanist, 
leading a scientific expedition to
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Nepal, sponsored by th e  N ational 
G eographic Society and  by Y ale 
U niversity. This genUeman was em 
ployed by the Office of S trategic Ser
vices from  1942 to  1944 as D irector 
of Intelligence O perations fo r South
E ast Asia, H e goes to N epal fo r th is 
k ind  of purpose. This k ind  of th ing  
goes on; fo r m uch too long thK  has 
gone on. I  w ish th e  P rim e M m ister 
does rea lly  p u t his foot dow n on this 
k ind  of thing.

I w ill re fe r  to  ano ther m atter. In  
C ongressional p roceed im a a n d  
nexures to Congressional proceedings, 
you find repo rts  of certain  h e a r in g , 
and these hearings are  very  signifi
cant. F or exam ple on 24th Ju ly  
1951, Mr. McGhee, A ssistant Secre
ta ry  of S ta te  testified before th e  
House Foreign Affairs Com m ittee on 
projects proposed by th e  S ta te  Gov
ernm ent. T here a re  th ree  pages of 
testim ony on agricu ltu re , fisheries 
and geological p ro jects recom m ended 
fo r Ind ia  and  th en  the  te x t of th e  
hearing  reads :

“In  addition  to the  specific 
pro jects th a t I  have ju s t des
cribed, th e re  a re  o thers th a t I 
should be happy to  discuss w ith  
you.”

A nd then, Sir, the  disciission is off the  
record. This k ind  of th ing  happens 
over and over again. They re fe r  to 
p ro jects in  Ind ia  and the  discussion 
is off th e  record. In  reg ard  to Bok- 
aro construction, the  W orld B ank 
h ad  a team  and  every  tw o m onths 
repo rts w ere sen t to th e  W orld Bank, 
repo rts to  which th is country’s Gov
ern m en t d id not have any access. 
This is th e  k ind  of th ing  w hich  goes 
on. Tins is because our position has 
n o t been sta ted  very  unequivocally.

I shall come back to  Mr. T rum bull 
once again even though he  is an  
unsavoury  custom er. H e says certa in  
th ings about w hich  I  w an t som e 
clarification. T he P rim e  M inister 
w ill say, I  te ll you, you h ave  a  funny  
h ab it of quoting from  new spapers. 
I  am  sorry, I have  no t got access to 
a ll th e  w ondecful documentaticH?

w hich necessarily  comes to h im  and  
I have  to depend on w hatever sources 
I have got. In  the  New York Times 
of 7 th  M arch, 1954, he says:

“Indians generally are  aw are of 
the  United S tates’ economic as
sistance. But. few  know  th a t  
W ashington is also selling im 
p o rtan t m ilita ry  equipm ent to  
th is coim try.”

H e w rites from  Delhi. I  do n o t  
know, he m ay be even  now  in  th e  
precincts. H e sa y s :

‘ “T he Indians pay for it  in  dol
lars. B ut to  m ake it  availab le  
u nder any term s, W ashington 
h ad  to m ake a poUcy decision 
recognising th a t Ind ia  is a  
‘friendly* country.

D espite a ll th e  dust ra ised  b y  
apposition to U nited  S tates p a r
ticipation in P ak istan ’s m ilita ry  
developm ent, th e  first U nited  
S tates m ilita ry  advisory m in io n  
to function  on th e  subcontinent 
is not in K arachi, b u t righ t here  
in New Delhi.”

This is w h a t he says. I suppose h e  
has the  gum ption to say all these  
th ings because in  ano ther p arag raph , 
he  says:

“None can say ^what Ind ia 's  
foreign  policy w ill be  u n d er th e  
unknow n b u t inevitable succes
sor to Mr. N ehru .”

This k ind  of suggestion w hich  is  
m ade in  th e  critical position of to 
day, is in fernal effrontery  and  th is  
is a m a tte r of w hich w e ought to 
tak e  a  very  serious note. H e also  
sa y s:

“M ilitary  secrecy concealed the  
a rriv a l of six  U nited  S tates A ir  
Force officers and enlisted  m en  
and  tw o civilian technicians, 
w ith  the  first two C-119 Flying 
Box-cars ou t of tw enty-six  p u r
chased fo r th e  Ind ian  A ir Force 
w ith  th e  aid of th e  Pentagon. 
T he A m ericans w ill in stru c t In 
dian  crew s fo r six  m onths.
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These planes, like abou t th ir ty  
or m ore S herm an tanks, an u n 
disclosed num ber of heUcopters 
and the  licences to use exclusive
ly U nited  S tates m anufactu ring  
processes fo r m ilita ry  equipm ent 
w ere  obtained un d er provisions 
of th e  M utual Security  Act. 
This legislation perm its W ashing
ton to supply A m erican equip

m en t and facilities of ‘friendly* 
nations.”

T h a t is ^ a t  he  says, and  th a t i t  
w hy I am  perturbed. I offer our 
hand  o f fellow ship and co-operation 
in  th is task  of w arding off the  
m enace w hich has now  arisen. I find 
th a t on the  o ther side th e re  is no 
rea l response because possibly they  
hav e  th e ir own m ental reservations.

In  th e  la s t Sunday Hindustan Times, 
I  happened to ligh t upon an in te r
v iew  given by our P rim e M inister to 
a  foreign correspondent. T here, he  
s a y s :

**The Communists were, of 
course m aking m uch propaganda 
and using the  poverty  of the  
people fo r th a t propaganda. 
-Consequently, m ore aid th rough  
th e  Colombo P lan  and from  
A m erica w ould stabilise condi
tio n s in the  w hole of South-East 
Asia. Economic im provem ent 
w as the  best defence against 
d isrup tive forces and the  P rim e 
M inister said th a t he was de
term ined  not to  reduce the  ex
pend itu re  on d ev e lo p m -it.”

H e  goes on in th is fash on. If his 
anti-com m unism  is strong^'r th an  his 
m ipport for the  k ind  foreign
policy w hich he  has him self prom ul
gated then, I am  afra id  is going 
to  land him self and the  r  im try  in  a 
m ess. W e do not w an t to do so.

Shri Jaw aharla l N rfir ir   ̂ am  so rry  
to  in terrup t. I certain ly  no t use
th a t  language w hich thp on. Mem- 
l)er used.

Shri H. N. Mukerjee oite.—

Shri Jaw aliaria l Nehn^ t know  h e  
is reading. I am  m erely *3̂ ying th a t 

i t  is not m y language.

Shri H. N. M nkeiiee: I know  th e
linguistic accomplishments of toe 
P rim e  M inister. B ut, I  am  quotm g 
verbatim from  th e  Hindustan Times.

D r. N. B. K hare: The Congress
G a z e tte !

Shri H. N. M ukerjec: I  w ish  to 
re fe r to ano ther m a tte r  w hich also 
ought to h u r t our patrio tic  feelings. 
T hat is the support w hich we have 
given to a ll kinds of people to come 
and probe into our activities. T here 
is a gentlem an called P au l H. A pple
by w ho is described as a d istinguish
ed expert on public adm inistration. I 
have nothing against him; I have never 
know n him  from  A dam ; I have never 
seen h is face. I  find from  the  
Hindustan Times of the  19th of 
Ja n u a ry  of this year th a t th is gentle
m an  has a rrived  here. He has re 
ported  on the C entral adm inistration  
earlie r w hich w e know  about. Now, 
he is going all over the  place to  all 
th e  S tates in th e  Indian  Union to  
study the  system s of adm inistration  
and recommend m easures for theu- 
improvement. I do no t know  th a t 
Tam m any HaU m ethods are so w on
derfu l th a t a represen ta tive  of T am 
m any H all should come to th is coun
try  to advise us in every  single S U te  
of th is country as to how  w e are  
going to organise our adm inistration! 
I th ink  surely our national self-res
pect revolts against th is k ind  of 
thing.

The P rim e M inister said the  other 
day before the  Federation  of Indian  
C ham bers of Com m erce and Indus
try  th a t no country  w hich depends 
m ainly on outside aid for her de
fence, security, progress and general 
w elfare can hope to achieve anything 
substantial. But, our tragic re lian 
ce on Anglo-Am erican good offices 
for our P lan , fo r our Com m unity 
projects, for our arm ed forces, for 
our industrial requirem ents, for our 
railw ay  stores and for a hundred  
o ther things continues. T hat is w hy 
w e are  perturbed. T hat is w hy w e 
say th a t the G overnm ent should 
come fo rw ard  w ith  m ore positive po
licies.
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In regard to Goa and other foreign 
possessions in India, th e re  a re  cer
ta in  points w hich perhaps req u ire  to 
be clarified, and  w e ought to  know  
exactly  w here w e stand  so th a t w e 
m ay take such steps as are  w a rra n t
ed. I t seems th a t in 1950, th e  N a
tional Assem bly in  Lisbon modified 
th e  Colonial A ct to  include P o rtu 
guese colonies overseas in A sia and  
A frica as overseas provinces of P o r
tugal. This technical change in  th e  
constitution enables P o rtuga l to in
voke th e  aid  of th e  NATO Pow ers in  
th e  even tuality  of Ind ia  taking m ili
ta ry  or police action in  these colo
nies. I re fe rred  th e  o ther day  to 
the  sta tem ent of Salazar in  1949 th a t 
the  B ritish  Elmpire w as com m itted by 
tre a ty  to defend the Portuguese te r 
rito ries overseas. I find also in  th e  
Hindustan Standard of th e  28th 
N ovem ber, 1953, an  ed ito ria l w hich 
says th a t tw o secret appendices have 
recently  come to  light in the  U.S.- 
P o rtu g a l P ac t of M utual Assistance 
of 1951 w hich provide th a t dollars 
and  arm am ents received by P ortuga l 
from  A m erica m ay be tran sfe rred  to 
m eet the defence emergencies of 
Portuguese possessions in India. 
This is th e  k ind  of th ing  w hich m akes 
us feel very  pertu rbed . W e find 
also th a t in regard  to  F rench pos
sessions, th e re  w as a  rep o rt some 
months ago th a t some one thousand 
young Indians w ere recru ited  in 
F rench  Ind ia  and  sent to Indo-C hina 
and recen tly  110 F rench Indian  
soldiers landed back a t Pondicherry 
in frigh tfu l condition. They had 
taken  p a r t in  w h at the  F rench them 
selves call le guerre sale, ‘the d irty  
w ar’ in Indo-C hina. The P rim e M in
ister has said m any tim es th a t w e 
cannot to lerate  any foreign pockets 
in th is country. I  know  th a t he has 
begun to tak e  a m ore fo rth rig h t a t
titude  on th is question, b u t w e w an t 
to have m ore particu lars in regard  
to the  fu rth e r  steps w hich he has 
in contemplation.

A reference to  th e  Com m onwealth 
m ay  perhaps m ake some M em bers of

th is hon. House feel th a t w e a re  
flogging a dead horse, repeating  
som ething whicii is inane, b u t the  
a ttitu d e  of B rita in  in regard  to  th e  
U nited S tates-P ak istan  P act is very  
clear. Mr. A nthony Eden has m ad e  
a  sta tem en t in the  House of Com
mons, and from  the  proceedings 
w hich a re  repo rted  in  th e  P ress of 
th e  Com m onw ealth Conference a t  
Lahore, the  spokesm en of the  U nited 
Kingdom  are  saying th a t they  have  
nothing against the United S ta te .-  
P ak istan  P act—on the contrary, they  
support it. W e find, therefore, th a t 
a  situation  exists today w hich is 
being aggravated  because of our being 
inside th is Com m onwealth.

In  P akistan , our form er Com m ander- 
in-Chief, CJen. Auchinleck or w hat
ever his nam e is, carries on his busi
ness in magic carpets, and somebody 
said the  o ther day he does really  have 
th a t business somewhere in Pakis
tan . This k ind of th ing  is extrem ely 
im desirable. The o ther day Mr. 
Tyagi revealed th a t the re  w ere so 
m any foreigners in  ou r defence ii 
stallations, and I find th a t even Con
gress newspapers like the  Amrita 
Bazaar Patrika suggest th a t in  today 's 
in ternational context If th e re  a r 
m ore th an  two hundred and odd 
lo r e i^ e r s  in diflEerent defence Instal
lations, then  certainly th a t is  an ex
trem ely undesirable thing. We know 
th a t the  mystique of th e  Common
w ealth, the idea of a Commonwealth 
transcending racial barriers, is an  
idea which appeals to some minds, 
bu t today th is mystique is th e  last 
refuge of im perialists, and th a t is 
why we have to bew are of them, and 
I w arn  Governm ent th a t Just as in 
the case of Korea in  our efforts to 
bring about a real restoration  of the  
prisoners of w ar to either side w e 
were driven to doing things we did 
not w ant to do, so in th e  sphere of 
intem atioD al policy we m ay be blackr 
m ailed by sheer objective pressure 

into the camp of wrong-doers. That 
is the  hope of the United States lob
by, th e  existence of which is testi

fied to by Mr. Robert Trumbull. H e
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says there  are  m any M embers of 
P arliam ent who are  m em bers of th is 
U nited S tates lobby, arnd tie says 
also they  are very silent because in 
th e  present posture of Indian  opinion 
it  is necessary for them  to be silent. 
So, perhaps, it  is the hope of the  
U nited S tates lobby in  India th a t we are  
blackm ailed by sheer objective pres
sure into a position where we cannot 
get out of the octopus grip of the 
United States, but th a t is a hope 
which the people’s w rath  will sizzle 
into nothing.

I  say again tha t we wish to offer 
all possible co-operation to the P rim e 
M inister in  the  concretisation of those 
ideas in the realm  of foreign policy 
w hich he has adum brated, b u t I  fear 

th a t his words—'Very aesthetically 
constructed words—^have a penum bra 
of uncertainty. I w ant th a t im certain- 
ty to be elim inated so th a t we know 
w here we stand, so th a t a ll together 
we can m arch tow ards those goals 
which we all have in view. And we 
know all those difficulties wiU vanish 
when he forgets his fear of popular 
forces th a t is shown in the Press 
Act lately piloted so capably by the 
Home M inister, and in continuation 
of the Preventive Detention Act and 
a hundred other m easures on the 
statute-book. That kind of feeling 
will go when the Prim e M inister re
alises tha t his people will be ready to 
stin t and work hard w ith all the 
ex^hilaration th a t comes of the con
sciousness of a tru ly  co-operative 
community, if (his policies a t home and 
abroad really bring them  hope of a 
b e tter life for all, if  not a t once here 
and now bu t at least tomorrow and 
the day after. If  they can be sure 
of that, if they have no hesitation on 
th a t score, they  will certainly stint, 
certainly fight w ith the kind of psy
chology which tihe Prim e M inister 
wishes to mobilise in case our counr 
try  is in danger. We are prepared 
to play our part, we are  prepared to 
mobilise our people in furthering  
those objects which the P rim e Minis
te r  has sta ted in his sta tem ent of 
1st M ardL i

W hen you are  in  th e  Chair. Sir. I
always feel tem pted to refe r to  some 
Sanskrit adage, because alm ost every 
day you leave a S ansk rit book on m y 
table: and I happened th e  oltier d ay  
to  light on those slokas which, I  
th ink . V isw am itra pronounced. H e 
• a id :

% II
T hat one Brahma danda, w hat is thatT  
T hat Brahma danda is now in  th e  
m anufactory 01 the people’s heasts, 
and th a t Brahma d a n ^  has got to  
be found by us by work, by suffer
ing, by a sym pathetic understanding 
of problems, and not by a m ere  
scientific exposition of our econom ic 
difficulties and acknowledgment of our 

incapacity to  go ahead as fast as our 
idealism would demand. T hat is th e  
job which is upperm ost in  our m inds 
today. That is why we w ant to go* 
forw ard together arm  in  arm  even 
w ith those who abuse us in season 
and out of season. T hat is w hy we sayr 
let us go ahead, let us work in such 
fashion th a t we can write, as with a 
sunbeam, on the rolls of the  history 
of this country of ours, th is em erald  
country which, all in our different- 
ways, we love so deeply. -

I have done, bu t I would ju s t sar  
this. As sure as the  sun will r ise  
tom orrow, this piled up pyram id of* 
private profit which directs im peria
list aggression over the seven seas 
wiU crash, and as sure as the sun 
will rise tomorrow. tfiie forces of 
peace, of real democracy for the 
people, of real well-being for +he 
people, those forces w ill triim iph—  
not those forces of which perhaps a 
section of cur people are afraid  to
day, the forces which are represented  
by  public enemy No. 1 of world peace 
and world peoples, the imperialism  
of the  U nited S tafei.

Shri Raslm ram aiah (Tenali); I  Bat 
very happy to see a certain  transfoiw 
m ation in tha t champion of ‘real de
mocracy* who just preceded me. He 
was pleading for solidarity in the* 
Cabinet. I know the Prim e M inister
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[Shri B aghuram aiah] 
has aenied there has been any split 
o r any m isunderstanding. B u t th a t 
shows the increasing: m easure of con
fidence w hich Sfori H. N. M ukerjee 
has in this Cabinet and his anxiety 
th a t it should not be affected by any 
squabbles. Really th a t is the  m ea
sure of confidence which. I think, the 
whole country is having in the  foreign 
policy whicfti is being pursued by the 
P rim e M inister.

I know certain  M embers are  very 
-touchy about quotations from  foreign
ers. There is one particu lar quota
tion. however, which I shall cite for 
the m ere beauty  of i t  I  would ask 
them , if they do not like th e  nam e of 
the  person who has said  it. to forget 
it bu t to  rem em ber th e  substance. 
Actually, it  is a sta tem ent by Mr. 
Maudling, Economic Secretary to the 
Treasury, United Kingdom. And 

Ih is  is w tiat he says summing up the 
foreign policy of this country:

“The hallm ark  of a  nation  
ju stly  proud of its independent 
sta tus does no t lie in the design 
or colour of its flag, or in  its  
prom ptitude in asserting national 
grievances, rights o r privileges.

I t lies, I  suggest in the  readiness 
and ability of the nation concerned 
to carry  its share of th e  great 
tasks before the community of all 
-the nations. M easured by  such 
standards, India has won a lead
ing place. H er opinions compel 
attention precisely because her 
participation in the  common tasks 
of peace compel respect.”

T h e  language is really  not only beau
tifu l, bu t it (has, I think, crjrstallised 
the  actual sta te  of affairs.

I t  is. I  th ink , an  admitted fact, th r
there  l ^ s  been, w ithin the  las t twelve 
months,-—I am not of course for the  
m om ent referring  to the situation 
created  by the Am erican aid to Pakis
ta n  to which I shall refe r a little  
la te r—the building up of a certain  at
mosphere of peace. A reference has 
been m ade th is morning by the  P rim e 
M inister to the conference w hich is

going to be held in Geneva to con
sider the  question of K orean and Indo^ 
China situations. T here have been 
talks, of late, which go to show th a t 
the re  m ight soon be even a  trade  
agreem ent between G reat B ritain  and 
China. Even P resident E isenhower 
in  ihis S tate of the Union Message 
th e  other day adm itted th a t there has 
been a great change recently. Of 
course, he was referring  to  the initia
tive which has passed on to the 
United States, bu t he has in  a way 
agreed w ith Mr. M alenkov th a t there  
has been a lessening of the tension m 
the  world. If  there has been a les
sening of the  tension in  the world, 
if there has been happy transform a
tion or change from  the freezing cold 
of w ar to the w arm th of an arm istice 
sunshine. I think we in India can right
ly take pride th a t we have done our 
utm ost tow ards t!he achievement of 
th a t objective. I know th a t it is very 
difficult for any nation to try  to fol
low a policy of non-alignment, and 
not to  irrita te  either party  which is 
wedded to its own dogmas, I know 
that, b u t in spite of i t  we have been 
trying to do our best, w ithout t r 3dng 
to take sides.

I would have norm ally understood a 
country deeply im m ersed in one of 
the blocs not understanding us, but 
not the United Slates. Mr. J . J . Singh, 
one of the outstanding Indians who 
has spent a lifetim e in the United 
States, commenting on the  general 
opinion in  the United S tates about 
India, s m t

“A fter several weeks of study 
of the m atter, including ta lks 
w ith high U.S. government offi
cials, senators, representatives, 
newspaper publishers, editors, 
political analysts, radio commen
ta to rs and im portant public 
figures, I have come to the con
clusion th a t the decision to give 
arm s aid to Pak istan  has been 
based fifty per cent, on a vagiie 
desire to create strength in the 
‘free world' and fifty per cent, as
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th e  result of an  anti*Indian feelr 
ing, which has perm eated in  r e 
cent years am ongst a very large 
num ber of A m erican people, rang
ing from  the policy-makers to the 
m an in  the street.”

I  m ay tell the House th a t the words, 
^peace, commerce and honest friend
ship w ith all nations entangling al
liances w ith none’—a phrase which 

firm ly represents our foreign policy 
—is not of our coinage. They were 
the words of Mr. Jefferson, the first 
S ecretary  of State for the United 
-States, and the th ird  P resident of 
th a t great State. In  fact earlier even 
Mr. Washington in his farewell ad
dress, advised the young nation to 
steer clear of perm anent alliances. 
This was said somewhere in the last 

<3uarte r of the eighteenth centcry. I t  
was said at a time v/hen the United 
States was poor and weak. O ur Ame
rican  friends perhaps forget tha t 
Ind ia  today is as poor as, or perhaps 
poorer and w eaker than w hat United 
States was at that time. We are much 
poorer, because our resources have 
been bled wlhite by the preceding 
foreign rule, and we have a popular 
tion problem which has no parallel 
Jn the history of the United States. 
A part from  other things w ith our 
lim ited resources and our desire tm 
concentrate on our economic improve
m ent how could we adopt any other 
policy? It really surprises me th a t 
people in the U nited States should 
n o t understand this basic thing.

Of course, tJhere is an  opinion, and 
some American friends have beem 
try in g  to im press it on some of us, 
th a t the American aid to Pak istan  is 
no t meant to be an anti-Indian m ea
sure. th a t it is m eant to guarantee 
security on the southern side of the 
Russian border, and th a t i t  is m eant 
to stabilise conditions in the Middle 
East. I am prepared to agree, and I 
am one of those who are convinced 
about it. tha t America does not m eaa 
any  act of hostility towards India. I 
am  quite prepared to believe, and it 
is my personal belief, that in advanc
ing this aid to Pakistan. America 

47 P.S.D.

has only her own ideas of collective 
security, bu t tft^ question, is, w hat is 
the effect of that. Is  th is dream  of 
collective security which A m erica is 
so strenuously following likely to 
succeed in this particular area?

The atm osphere and the  circum stan
ces im m ediately preceding th is a id  
m ust be borne in  mind, if  w e have 
to come to  a correct conclusion- Hoii. 
M embers in  this House know the  cli
m ate of friendship which our P rim e 
M inister and the P rim e M inister of 
Pak istan  w ere try ing  to create only a  
few  m onths ago, and as a  resu lt 
whereof the old sp irit o f violence and  
the desire to settle our disputes by  
recourse to w ar had given place to 
the desire to settle th e  disputes by  
peaceful means. We expected a lo t 
from  these friendly ta lks between our 
P rim e M inister and the Prim e Minis
ter of Pakistan, and there was a  psy
chological change in the two coim. 
tries. A t th a t moment, comes th is 
A m erican aid to Pakistan. And w hat 
h as happened? It lhas given a new  
hope to the warmongers of Pakistan. 
They th ink  it is unnecessary to  re 
sort to peaceful means to settle the 
issues. I need not quote here th e  
vituperative attacks m ade on India 
recently by Mr. Bokhari, the permar- 
nent delegate of P akistan  in th e  
United Nations. Even Mr. Moham
med AU. the Prim e M inister of Pa
k istan  has changed. He said only a 
few  days ago that the American aid 
to P akistan  would m ake the se ttle 
m ent of the Kashm ir issue easier.

Shri B. S. M urthy (E luru): I t  has 
settled the Chittagong issue in East 
Bengal.

K um ari Anrtie M ascarene: 
been subsequently denied.

I t  has

Shri Raghuram aiah: We have g<A
enough of other m aterial also, to  
come to the conclusion tha t hopes 
are being increasingly pinned in 
Pakistan  on utilising this American 
aid for a settlem ent of its outstand
ing issues w ith India. As a m atter 
of fact, one Mr. Robbins, a chain- 
w riter who is well-known, writes.
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a f te r  a great study of th e  situetion  in 
P ak is tan  :

'^Pakistanis a re  even m ore in 
terested  in  building up defences 
against Ind ia  th a n  against Soviet 
attack .”

I f  the  situation  th a t has resulted  
fro m  th e  A m erican a id  to  P ak istan  is 
a  feeling of hostility  betw een P ak is
ta n  and India, and if the  only resu lt 
i t  has achieved is an increasing un 
certa in ty  in the m inds of 350 m illion 
people, I  would like  m y A m erican 
ifriends to  say  how fa r  th e ir  object of 
stabilising  the Middle East has suc
ceeded. Mr. Dulles in his book War 
or Peace, w ritten  in 1950—I am  re 
ferring  to th e  year, because, since 
then , the figures m ight have changed, 
b u t th a t would no t affect substantial
ly  m y argum ent—disclosed th a t the 
to ta l population of the  U nited S tates 
and that of the countries covered by 
th e  NATO, tSie Rio Pact, and  the 
T rum an doctrine for Greece and T ur
key was 350 million.

I f  by one stroke of Am erican aid 
to  Pakistan, he should alienate an 
equal num ber of people, a population 
equal to that of all the areas covered 
by  those pacts, is it  w orth the  effort? 
This American aid to P akistan , I  am  
afra id  time will prove th a t it has been 
le t loose in a zone of delusion com
parable only to the zone of delusion 
fostered in Chiang-Kai-Shek’s China. 
I  do not of course suggest tha t every 
Pakistani has been enthusiastic 
about this aid. There has been a good 
deal of criticism  even in Pakistan. 
Only the o ther day, the  P residen t 
of the  Awami League, which is the 
biggest component of the party  w hich 
has succeeded in E ast Bengal, charac
terised it  as a m easure m ortgaging 
Pak istan  to United States, and there 
have been some others who have 
been plainly telling th a t Pak istan  is 
no longer a viable S tate: th a t it has 
become a colony of the U nited States. 
Public opinion, no doubt, is gathering 
its  momentum. I t may take time. I 
am only indicating this to show th a t

we should no t m ix  u p  th e  whole of 
P ak istan  w ith the m iU tant sp irit 
w hich is now the  dom inating factor 
am ongst certain  people there. T ^e 
question is. w hat should be done by 
^ 9? The situation  is undoubtedly 
critical. B ut about one th ing  I  w ould  
u tte r  a w arning: le t no t our resen t
m ent against th is aid  drive us to  b e  
so anti-A m erican as to h a te  every  
Am erican, as to w ish every Ameri
can to leave the shores of th is coun
try.. Of course, it m ay su it som e 
parties; it m ay suit some purposes. 
B u t it will destroy—if we encourage 
th a t—the very  foundations of o u r  
foreign policy, the very  basis of it. 
I t  will drive us in to  some other party , 
some other bloc, whicfc would shat
te r  th e  very scheme of ou r foreign 
policy.

H aving said that, I  would like to  
emphasise the defence requirements 
of this country. I t m ay be th a t in 
a m odem  w ar where you have got 
the hydrogen bomb, which is alleged 
to  have a power of destruction 600 
tim es th a t of the bomb which caused 
th e  death  of 60,000 people in Hiron 
shima. or something like that, it m ay 
be that small civil defence arrange
m ents m ay be useless. B ut I do th ink  
the country expects us to strengthen 
our defences in general now th a t our 
not too friendly neighbour will be 
gaining additional strength. Thi? m ore 
accession there is to th a t country 's 
m ilitary strength, the r?ore we m ust 
be on our guard to defend the  fron
tiers of th is country.

In  th is context. I  would like to  
point out tha t the foreign pockets are  
th e  biggest dents in India’s security. 
I t amazed me to hear the Portuguese 
Foreign M inister saying the o th er 
day th a t he would not allow foreign 
intervention. The Portuguese Foreign 
M inister probably still th inks in th e  
term s of the Papal dispensation of 
tftie 15th century w hich d istributed  
the then known world between Por
tugal and Spain, He forgets th a t th e  
world is no longer governed by th a t
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P ap a l decree. To call Indiana f o r e i ^  
€TS in th is contest is. I  tbink. the very 
Hmit of absurdity . GoBDitte a re  ou r 
people, they  a re  our blood and  one 
d ay  they m ust jo in  us, and if  w e are 
polite enough not to m ake th e  situa
tion  ho t there, le t the  Portuguese re 
m em ber th a t th e  day of re<^oning w ill 
n o t be fa r  off.

As regards Pondlcftierry, 1 w ill ju s t 
say  one w ord and close, w hile going 
through  some little  pam phlet about 
Pondicherry, I cam e across a very  in
teresting  passage. I t gives th e  che
quered h istory  of Pondicherry. I t  

says ‘it was founded by the French 
in  1674, taken by the  Dutch in 1693. 
restored  to the French in  1699, taken  
by  the English in 1761, restored to 
th e  French in 1765, re taken  by  the 
English in 1778. restored to th e  French 
in  1785, retaken by th e  English in  
1793 and restored  to th e  French in 
1814.’ I hope when the fu rth er his
tory  gets w ritten  the  addition will 
be ‘honourably restored to  India— 
1954* and not 'taken over by them '
I would only like to add w ith referen
ce to both Portugal and France tha t 
th is country is in no mood to to lerate 
any longer this doll and droll game 
of these foreign powers—these decay
ing  symbols of a past im perial glory, 
and thaf" this game of foreign powers 
in India m ust cease. Sir, I have very 
great pleasure in supporting the de
m ands for grants.

Dr. Soresh Chandra (A urangabad): 
Before I say something in support of 
th e  demands for grants, I feel it is 
necessary for m e to re fe r to  a few 
things which Mr. H. N. M uker- 
jee mentioned. Mr. M ukerjee in 
his speedh on the demands for grants 
said he had objection to  reports on 
Bokaro being sent to the World 
Bank, to which we had no access. I 
am  surprised how, when any country 
takes a loan from another country 
o r from a bank, it can avoid send
ing those reports. W hat objection 
can  any one have to sending these 
reports to th a t Bank? Secondly, Mr. 
M ukerjee also mentioned about Mr.

Appleby, who cam e h ere  a t the  in 
v itation of the  G overnm ent of Tndia 
to  suggest some m easures to im prove 
our adm inistrative services, and a ^ -  
ed w hy he was touring  our country 
now. I  really  do no t understand  
w hat objection could we have again^ 
s t him  or against any  citizens of any 
country  w ith whom w e have friend ly  
relations. In  sp ile of th e  U S . a id  to 

Pakistan , in  spite of some stra in  
on our relations w ith  America, 
we h ave  friend ly  relations w ith  th e  
United S tates and th a t  ha.<t been re
peatedly sta ted  by our P rim e Minis
ter. I do no t understand  w hat ob
jection any  M em ber of th is hon. House 
can  have against any citizen of a  
country  being invited by  our Gov
ernment to  come and give a rep o rt on 
our adm inistration.

Now, speakiQg on the dem ands fo r 
grants and in support of our foreign 
policy, I would say th a t I support the 
^courageous and bold foreign policy 
pursued by our Prime Minister. The 
foreign policy of a country is pri
m arily based on the enlightened se l^  
interests of th a t country, and it  is 
essentially conditioned by its in ternal 
circumstances. The foreign policy of 
any country reflects the  in ternal 
policy of th a t country and, therefore, 
India’s foreign policy cannot be the 
foreign policy of Soviet Russia, or 
the foreign policy of China or the 
foreign policy of the United S tates or, 
fo r th a t m atter, of any other coun^ 
try . Sir, if we w ant to understand 
the  present foreign policy of our 
country, the basis of our foreign 
policy, it  is necessary for us to  go 
through the history of the  Indian 
N ational Congress for tftie last 15 or 
20 years. It can only be in  conso
nance with the past history and tradi
tions of our country. In  India, the 
Indian N ational Congress, under the  
leadership of M ahatm a Gandhi and 
P and it Jaw aharlal Nehru, has stood 
for certain  fundam ental pricciples 
in the field of international affairs 
for many m any years, and it was 
these principles which have given 
shape to the present foreign poUcy
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resolutions passed by the  I n d i ^  
N ational Congress over th e  las t 2 i  
years, we find th a t even before In<2̂  
l ^ a m e  independent India had tl^e 
sam e foreign policy as today. Ind ia’s 
p resen t foreign policy reveals a con
tin u ity  of ideas smd identity  of action. 
W hat are those fundam ental ideas and 
principles a t the basis of our foreign 
policy today? As our P rim e Minis

te r  has repeatedly said in  th is hon. 
House, I feel it is necessary fo r us 

to  em phasise those fundam ental p rin
ciples, and those fundam ental princi
ples of our foreign policy are: ( 1 ) 
th a t India supports th e  rig h t of self- 
deierm ination for aU oppressed 
peoples of the world. In  this, India 
w as one of the first countries to give 
unqualified support to th e  struggles 
for freedom  of Indonesia and V iet
N am  even before India becam e in 

dependent. Since Independenece, we 
have  witnessed so m any things which 
have shown th a t India has always 
supported the  righ t of people for selt- 
determ ination. In  tlie U nited N a

tions we know th a t India, in co
operation w ith o ther countries of the  
Asian-African group, has continued to 
awpport th e  freedom movements of 
Morocco and Tunisia and it has also 
supported other countries fighting for 
freedom. The second fundam ental 
principle on which our foreign p&liry 
is based  is anti-coloniaUsm, to which 
our P rim e M inister has referred . The 
th ird  is India’s non-alignm ent w ith 
political blocs and the fourth  is the 
establishm ent of peace in the  world 
and friendship w ith all countries: and 
the  fifth is fight against racial discri
mination. It is unnecessary for me 
to  go into detail and exolain how 
our country’s foreign policy has been 
in regard to these princinles. I t  has 
been m anifest in our actions in the  
U nited N ations and elsewhere.

If  we review the achievements of 
the  M inistry of E xternal Affairs, we 
note tha t thanks to the foreign policy 
pursued by the Prim e M inister, we 
have strengthened the forces serving 
th e  cause of peace in the world. I t

luis been continued endeavour ctf 
our G oyem m ent to  enlarge peace arafUi 
in  the w orld and no one can  
th is thing. W hether i t  w as a t

or a t any o ther in ternationa l 
c t^ e re n c e , th e  motive of th e  estab
lishm ent of peace has alw ays n ^ d e d  
the  leaders and representatives of o u r 
country. The voice of India w as a l 
w ays raised^ in favour of peace. In  
K orea also^ we know, through India’s 
com m endable efforts a t U.N. and  
o ther places, an agreem ent was reach
ed between the two fighting sides to  
a procediite for the  repatria tion  of 
th e  prisoners of w ar. For the first 
tim e in recent Indian history, the  
Indian forces w ent abroad on a 
mission of oeace. The Indian 
Custodian Force in  Korea oerform - 
ed this difficult and deUcate task  
which w as highly praised all over 
tiie world.

I w as surprised to find sorne ru t  
motions today w ith regard to th e  
failu re  of having established friendly  
relations witfli neighbouring countries. 
We have most friendly relations with 
the  neighbouring countries excepting 
Pak istan , for which efforts were made. 
And, unfortunately, due to th is U.S. 
aid to Pakistan, there have been ceiv- 
tain  strained feelings and we hope 
th a t in the near fu tu re our relation
ship w ith Pak istan  also will improve.

At the United Nations also India  
had played a very active and effec
tive p art in  different conmiittees and 
it was because of India 's efforts th a t 
the Asian-African group was form ed, 
which helped also to support th e  
rights of Morocco and Tunisia.

W hile I was going through th e  
report of the External Affairs Min
istry, I found that the M inistry w as 
taking steps to introduce a system 
w hereby young Indian Foreign Ser
vice men will be attached to the dis
tric ts in India w here they  will ac
quire an intim ate knowledge of the 
Indian scene as well as the back
ground of our history and culture. 
I am  surprised to find th a t th is step
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h as been taken  so late. I woiild su fr  
gest to the  P rim e M inister or to the  
D eputy M inister for E x ternal Affairs 
th a t  m ore care should be tak en  a t  
the tim e of the selection of candi
dates for th e  Indian  F o r e i^  Service 
so th a t only those candidates m ay go 
outside and represen t our country  who 
know som ething of "bur country, who 
have an  in tim ate knowledge of th e  
conditions and the h istory  and cul
tu re  of our country and who are  also 
in tim ately  acquainted with the his
tory, culture, language and traditions 
of the countries to which they  a re  
accredited. I h a w  found during  m y 
la s t to u r m  Europe th a t m any of our 
M issions and m any of our representa
tives abroad m iserably failed in tbis. 
So, I would m ake a hum ble subm is
sion through you. Sir, to  the Prim e 
M inister to go into this m atte r and 
see th a t only those who can rea lly  
represent our country a re  sen t a N  

T oad . We have instances of our re
presentatives abroad, who even after 
having been there for a num ber of 
years did not know even the  alpha
bets of the languages of the countries 
to which they w ere accredited. How 
can they represent our country and 
h o w  can they in terpret the policies 
of our country to  the countries to  
which they are posted?

During my last visit to Europe and 
also Egjrpt, I have found th a t India’s 
loreign  policy has been in high praise 
and the Indian Prim e M inister has 
been held in high esteem. I would 
only quote one instance. W hile I was 
try ing  to purchase something in a 
stree t of Paris, a young m an came 
to  me and asker) me w hether I came 
from  India, froni ^^at India which 
was fighting for peace. He said 
they  all support the efforts for peace 
made by our Prim e Minister. This I 
have found in every country, where 
I  have m et P arliam entarians and also 
the  common people. Even among 
M inisters and other people, I have 
found a genuine respect for the Prim e 
M inister and the policy which he has 
been pursuing, a policy oi establishing 
peace and avoiding war» as fa r  aa

I would like to  gay a  few  w ords
about our ex ternal publicity. L ast 
tim e also. I had  subm itted t h r o u ^  
you th a t though our external publi
city is doing well, I would suggest 
th a t if we w ant to a ttra c t m en of 
qualifications, if we w ant to a ttra c t 
men of experience, it  is absolutely es
sential for us to give facilities tc  
these people and not m ake them  feel 
th a t they are in ferior to th e  so-called 
Indian  Foreign Service men. They 
m ust be m ade to feel th a t the ir ser
vice to the  country is as much valued 
as th e  service of the  Indian  Foreign 
Service men. Therefore, I  w ould 
suggest th a t the P rim e M inister should 
look into th is m atter and do some
th ing  so th a t the services of these 
people m ay become secure and they  
m ay be integrated w ith the Indian  
Foreign Service, because they  a re  
doing equal, if not more, service to  
tiie country.

One m ore point w hich I w anted to  
say is w ith regard  to our Embassies. 
Before our independence, when I was 
in Europe and Pandit Nehru cam e to 
P aris or when we saw V ithalbhai 
P atel or when we had a m eeting or 
when We have been working with 
Subhas Chandra Bose, we had a thrill. 
But, today when we go to the Em
bassies we do not really  like to en te r 
them and there is a kind of feeling 
of unfriendliness. I do not feel like 
entering the Embassy again. T hat 
kind of feeling is something very 
serious.

Dr. S. N. SiBha (Saran E ast): To 
put it frankly, not to get hum iliated.

Dr. Suresh Chandra: I w anted to 
say tha t this kind of attitude is re
grettable.

One word about our French Indian 
settlem ents. I have some in tim ate 
knowledge of this question. Last tim e 
w hen I was in Paris I had the  oppor
tunity  of meeting some of the  P a r
liam entarians and M inisters there 
and I had inform al ta lks w ith them  
on this question. I  found th a t the  
French people and p o w ^ fu l forcea 
im ?arlianw ftt w ^ #  in  fayeu r « |
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[Dr. Suresh C handra] 
m erger w ith  India and  they  realised 
th a t  th is should be done. I  appeal 
to  tile good sense of th a t  g rea t coun
try —^France—^which has the  traditions 
of equality, fra te rn ity  and liberty. I  
feel th a t it is h i ^  tim e th a t they  
should come fo rw ard  and accede to 
th e  spontaneous dem ands of th e  
people fo r th e  m erger of th e  French 
enclaves w ith  India.

5  T M .

8 bri Fraidc Anthimy: B efore I  deal
w ith  m y cu t motion, which has posed 
th e  need fo r a m ore positive a ttitude  
tow ards communism, m ay I  say  a  few  
w ords about the A m erican aid  to 
P ak istan? I w holeheartedly support 
those who have condem ned th is aid  
to  Pakistan . Q uite frankly , 1 be
lieve there is not a single r ig h t tihink> 
ing person in  th e  country  w ho has 
n o t  condem ned th is aid, b u t—m ay I 
m ake it  qu ite  clear— în condem ning 
th is  aid, I  do no t condem n o r ques
tion  the  m otives of the  A m erican 
Governm ent. W ith an  increasing 

th rea t posed by w orld communism,
1 presum e th e  A m erican G overnm ent 
has its own theory  of security  which 
consists in finding and  building u> 
m ore allies. Perhaps, line m otives 
from  the Am erican point of view a re  
n o t only hona iide, b u t also exceed
ingly good, bu t I  condemn the Anieri- 
■can Governm ent because th is aid  to 
Pak istan  stems from  a lam entable un
aw areness of th e  psychology bo th  ol 
India and of Pakistan . I feel th a t 
th e  Am erican Governm ent has failed 
to  understand tw o very elem entary 
m atters in dealing w ith India. They 
have failed to understand India’s pre
occupation w ith her relations w ith  
Pakistan. Our relations w ith P ak is
ta n  represent perhaps our first and 
m ost im portant pre-occupation in the  
in ternational field. Secondly, the  
American Government has failed to 
understand th e  suspicion of the  Indian 
people of Pak istan ’s religious fanjk- 
ticism, the irredentism  and the dan
gerous nostalgia fo r M uslim hege- 

-wiony which today is reflected in  the

m ind and attitude  of th e  P ak is taa  
leaders. I t  is here th a t I  feel th a t  
th e  Am ericans have m ade their great
est b lunder and it is a trag ic  b lunder 
because th e  net effect of A m erican 
aid  to  P ak istan  will be ju s t  this. O n 
th e  one side, aggression on the p a r t 
of P ak istan  will be encouraged, and on 
th e  o ther side, Indian energy and Indian 
resources will be inevitably, increasing
ly  diverted in order to  achieve a 
s ta te  of preparedness against th is 
increasing potential th rea t of aggre
ssion. We in India know th a t 
w hatever th e  A m erican G overnm ent 
m ay  feel or hope or say  about th is 
aid, th e  aim  of P ak istan  in  seeking 
th e  aid was not to resis t any invisi
b le  Com m unist foe. b u t th e ir  aim  
w as m erely to use th e  aid as a w het
stone on which to sharpen their re 
ligious fanaticism , w ith w hich to ei>- 
courage the constant cry of jehad  
against this country.

I  wish to  deal w ith w hat I  regard  
as th e  prim ary  and basic aspect of 
our foreign policy. I  believe th a t  th e  
fundam ental determ inant which m ust 
inform  and u ltim ately  shax>e Ind ia’s 
foreign policy is th e  fact th a t  w e a re  
no t only a democracy, b u t th e  de
m ocracy in Asia. I  am  one of those 
who believe th a t on th e  survival of 
th e  democracy in India  depends th e  
survival of dem ocracy not only in  
A sia b u t in  the Middle and the F a r  
E a s t  I believe in an in ternationa l 
scene—^where we have constant sh ifts 
and which is highly volatile—it is 
inevitable th a t our foreign policy 
should not be rigid and should not 
be monolithic. Statesm anship requ ires 
th a t  the  Indian policy m ust ad jus t 
itself and there  m ust be some k ind  
of accommodation w ithout compromis
ing our basic principles. I t  is here 
th a t I join issue w ith the  policy o# 
th e  Governm ent of India. I say 
w ith all respect th a t I  feel th a t in  
th is play and interplay of certain  
forces on the  surface, our policy loses 
sight of the  fact th a t India is a demo
cracy an d  Itoat In d ian  democracy 
can neither exist no r survive in  a  
vacuum. 1  know th a t  w e faa^e it
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general a ttitude  ot friendlinesa tCH 
w ards all nations. I endorse tn a t atti^ 
tu d e  of friendliness tow ards all nations^ 
and I believe it w ould be a m easure 
of the  sm allness of India if we g ra tu it

ously antagonise any nation or a set 
-of nations, b u t in seeking th is ideal 
of general friendship th a t ^ e  have 
followed and th a t we continue to 

iollow, w e have fallen into an error. 
In  seeking this ideal of complete im
partia lity ,—I say w ith all respect 
to  the  P rim e M inister, although he 
is no t here now—we often strike 
th is incongruous picture of criticising 
"to be partisan  o r seeming to  be  pro
com m unist and to have a p ro^om - 

m unist partiality . We often present 
th is  incongruous p icture c l  criticising 
th o se  and being unfriendly to  those 
whom we know b e s t  those w ith  w hara 
w e  have natu ra l bonds of political 
ideology. I say  th is w ith a s^ ise  of 
■sorrow—I do not say  th a t India is 
doing it deliberately—^that because we 
are  presenting th is picture of p arti
sanship, India is being m creasin^ly 
m isunderstood by her na tu ra l friends 
and well-wishers, the peoples of the 
o ther democracies, I do not say th a t 

th e  criticism  of the democracies is not 
justified; certainly, we are perfectly 
justified in criticising the democracies 

^ d  in  pointing to their weaknesses and 
deficiencies, but we are not justified in 
constan tly  criticisinK the democra- 
xiies only. That, I respectfully submit, 
is cne of the  weaknesses of our present 
policy. I myself understand  the  
m otives which go into th e  m aking of 
th is a ttitude of seeming partisanship 
-on the  part of tihe Indian Govem - 
Tnent, bu t the peoples of the  w orld’s 
dem ocracies do not im derstand the 
m otives w hich represen t the  back
ground of Indian  psychology. I  know 
th a t there are  two m ain m otives which 
go in th e  determ ination of Ind ia’s 
presen t attitude. India, as an Asian 
country, is loath to criticise fellow 
Asians. India as a country, w ith re
cent memories of European colonia
lism , is obsessed w ith this particu lar 
aspect of European colonialism vis- 
a-vis the coloured people. We find 
th a t  these two elements determ ine 
o u r  psychology and they can be traced

in  a ll our a ttitudes and in  all o u r 
actions in the in ternational field- W e 
righftly condemn French colonialism 
in  Indo-China because of our recen t 
m em ories of European colonialism in  
th is country. A t the  sam e tim e, our 
reluctance to criticise feUow Asians 
m akes us very silent about the  equal
ly reprehensible role w hich th e  
Chinese have played in  giving arm s 
and aid to the Viet Minh forces. 
We are  right in condem ning th e  
viciousness of the  Soutti A frican and 
B ritish  policies in Africa* b u t we 
are  strangely  m ute and silent in the 

face of the  savage purges, the  cynical 
shootings, the  liquidation of m illions 
of people and the enslavem ent of 
even m ore m illions by  th e  Russians, 
not only in  th e ir  eastern  sa lellite 
States bu t also in  Russia itself. We 
are  strangely silent about it. We 
react alm ost violently to  the B ritish  
policy w ith  regard  to  B erm uda, b u t 
w ith regard  to iSie Chinese a ttitude  
which affects our security  in tim ately  
—I am  talk ing  about Tibet—^we seem 
to  have suffered from  a convem'ent 
form  of in ternational am nesia. A t 
first, we did seem to protest when 
the  Chinese actually  invaded Tlbetv 
bu t more and m ore our protests have 
been pitched in  m inor key  and today 
we seem to be acquiescing in  th is 
bare faced Chinese aggression and  
territo rial vandalism. There is an
other facet of our foreign policy, w ith  

which I  join issue squarely and  
completely. T here appears to be no 
consistency in  ttie a ttitude  of our 
G overnm ent tow ards th e  communists 
a t home and tow ards the  com m unists 
abroad. We hear in the  House and 
outside the G overnm ent’s tlm nderings 
against the  communists. According 
tc the Government the com m unists 
stand for chaos and subversion, they  
represent everything th a t is undesira
ble. everything tha t is reactionary, 
everything th a t is totaHtarian. The 
communists in this country are m erely 
a limb of the larger body which the 
Government today extols—and I  say 

this advisedly th a t the Governm ent 
of Indiu represents the greatest pro

pagandist of Communism in India. I t  
is the Governm ent of India w hich.......
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Siiri N am biar (M ajruram ): Political 
thesis.

Shri F ra n k  Antlunor: Yes, th a t  is 
rig h t and the hon. M ember m ay em
brace  the P rim e M inister. I have 
very  little  tim e left in order to deal 
w ith  th is point fu rther. I was m ere
ly postulating the axiom th a t the 
G overnm ent of India today is the 
g reatest propagandist of communism 

India. W hat do we find? We find 
spo kesmen of the G overnm ent we 
find M inisters of the Government, 
going about the country extolling com
m unism,—^more th an  th a t they  rem an- 
ticize commtmism. We find persons 
from  the T reasury  Benches, a fter a 
short, carefully-conducted tou r of the 

om m unist countries, coming here and 
releasing a  spate of concentrated, ly- 
ricized nonsense and half-truths. 
T hat is w hat we find spokesmen of 
th e  G overnm ent doing. I do not 
mind if the whole tru th  is told. These 
ftjalf-truths. the  achievements of the 
com m unist countries, are extolled. One 
w ould imagine from the kind of pro
com m unist delirium  which some of 
our Members of the T reasury Benches 
indulge in th a t the democracies, in
cluding India, have no achievements 
to  their credit. B ut when, as I say 
you rem anticize their achievements, 
when Governm ent does it. why do you 
not give the whole picture? O ur 
unfortunate peoDle are not capa
ble of analytical examination. Why 
do you not give the  whole of it? 
W hy do you not say th a t China and 
R ussia have these achievements to 
th e ir credit: bu t they have built these 
achievements on piles of corpses, on 
piles of m urdered bodies. You should 
give them  the whole tru th ; bu t you 
do not do that.

I  accuse the Government, as I said 
of propagandizing, of romanticizing 
communism in this coimtry. You tell 
ou r people of their achievements; bu t 
you do not tell them  also of the ter- 
n o ie , the incalculable price th a t they 
have paid  in hum an degradation, in 
hum an en d av em en t This is w h ^ ,  
as , I  say G overnm ent is playing the  
com m unist game. I  say it  w ith  a

sense of sorrow. I  do not say th a t 
they are  doing it w ittingly, Peiftiaps 
they  a re  doing it  w ithout the  slightest 
intention th a t by these panegyrics, 
by these proclamations, they are pre
paling  the people of this country 
both m entally and psychologically fo r 
communism.

Dr. jAwAtL Svndaram: W hat is tihe 
diflerence between m ental and psy-- 
choiofiicalT

ffliri F rank  Anthony: I happen to. 
have been a fa irly  profound student 
of psychology; I happen to be a stu
den t of the  la test form  of psycholo
gy, psycho-semitic medicine. B ut 
tlia t is beside the point.

Very often I  m eet students in this: 
country; very often I speak to them. 
Their reaction is typical. They s a r  
th a t communism cannot b u t be good 
for Indik. A fter all who proclaims it, 
who holds it out? Your own leaders. 
They hold it up. No one can accuse 
me of being a fellow-traveller. B u t 
sometimes a fter I read the speeches, 
the proclamations, as I say. the D rc-  

communist sort of deliriums, I begin 
to wonder seriously w hether after 
all communism, when these come ex
cathedra from cur Ministers, m ay 
not be something better for our coun
try  than  th is varian t of democracy 
which we practise. Sir, the conv- 
munists in this country do not hdve 
to indulge in any sort of propaganda. 
It is no good members of the Congress 
Benches thundering against com- 
Hiunism here. I t is no good the Hom e 
M inister trying to tell us th a t the  
communists represent a m enace ta  
th is country when all tha t they need 
do is to prin t and publicise these .un
diluted panegyrics of communism and 
its so-called achievements.

As the Government play this com
m unist game unwittingly, it is garner
ing communist applause. I see in th is 
House our friends on this side ap
plauding not w ith cne hand, but w ith 
all the  hands they have. We flmd th e  
C h e ese  Grovemment, ^ h jc b  o o t Iji^ng 
ago was scurrilously abusive of o u r
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Prim e M inister applauding Ind ia’s
exploits in the international foiiim. 
T he la test acauisition to these ap- 
plause-mongers is Mr. Malenkov. 
They are all applauding the  fact th a t 
we are unw ittingly playing th e  com
m unist game.

While we have this kind of praise 
on the one side of commimism, on the 
other hand we have this constant de
crying of democracy on the other. As 
I  said, let us decry democracy, but 
why have this constant, im vam ished, 
unqualified praise cf communism? 
W here is our logic and sense of 
consistency? While we decry demo
cracy on the one hand and sing un
qualified praises of communism on the 
other, dc we expect the m an in the 
street to accept democracy as some
thing worthwhile for this country?

And w hat is worse, I say th a t the 
Government today ap art from  pro
pagandising communism in India is 
indulging in not cnly wishful think
ing, but dangerously wishful thinking. 
I t  appears to me that Government’s 
basic thesis, so far as foreign policy 
is concerned, is tha t international 
communism poscg no th rea t to India.
I  see two elements entering intC' this 
thesis: one is that communism is 
native to the soil of China: tha t it is 
something which has grown from the 
soil, tha t it ig indigenous, healthy. 
Now, Sir, I do not wish to emulate 
my hon. friends in attacking violent
ly any particular country. I am only 
looking at it from the point of view 
of a dangerous thesis. I am not sug
gesting that we should go about like 
international mad dogs w anting to 
bite this person or tha t person. B ut 
the main and the only function cf 
our foreign policy m ust be to devise, 
to pursue a policy which gives to our 
people the maximum security and to 
say tha t in thig thesis international 
communism poses no danger is a 
wishful and dangerously wishful 
thinking. We believe th a t com
munism in China is a na tu ra l and 
healthy and indigenous frow th . I for 
•n «  do npt b r ie v e  it  a t  aU, I ^ e r e  is 
am ple proof.......... (Interruption),

Mi . Depoty-Speaker; If  freedom o f  
speech is denied to a Member in the 
House, w hat can be done?

S ari F rank Anthony: There are  so 
m any incoherent, unintelligible in ter
ruptions th a t I am not able to reply to  
them immediately. They are only 
taking away my time.

Mr. Deputy-Speaker: The hon.
Member need not take notice of them.

SCiri F rank Anthony: As I was say
ing there is ample proof tha t this is 
not a natural or a healthy, or an 
indigenous growth in China.

We cherish our right to indepen^ 
dent thinking in the international 
forum. There is instance after in
stance of India voting against, speak
ing against, acting against o ther 
democratic countries. But can any
one, including my communist friends, 
point out to us a single instance 
where Communist China has acted 
differently from, or acted indepen
dently of, the Soviet bloc? Has no t 
China obediently toed, in regim ented 
unison, the  line, dictated by the 
Kremlin, along with all the o ther 
satellites of the Soviet? Is there a 
single instance to the contrary? A fter 
all we are looking at it from an objec
tive angle. When a country obedient
ly, subserviently, regularly, toes the 
regimented line proclaimed by 
Kremlin, how can you say tha t it is 
anjrthing but a subservient varian t 
of the kind of communism that you 
have in the Kremlin?

The other element which goes into 
this thesis is this. {Interruptions) 
Please give me five m inutes more; my 
friends keep on interrupting me.

Mr. Deputy-Speaker: Whoever in
terrupts, I  shall give the time so 
taken from his party ’s time to the  
Member interrupted,

Shri Nambiar: I t  m ust be counted 
in seconds!

Shri S an n g ad h ar Das (Dhenkanal- 
W est C uttack): I  w ant to listen to th e  
hon. Member on his legs imdistnrbied 
h j  this kind of interruptions.
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Mr. Depaty-Speaker: W hat is the
\good of hon. M embers keeping on in
te rru p tin g  like this. W hen Mr. Pun- 
noose speaks, shall I allow th e  o ther 
350 M embers to keeD on in te rru p t
ing? I t is fo r th e  Leaders of each 
■Group to  see th a t their m em bers do 
n o t in terrup t, bu t take  note of pcints 
«aid reply in detail when they get a 
chance . W hcever is not able to 
answ er in  detail goes on in terrupting . 
T h a t is not fair.

Shri Nambiar: H ere th e  discussion
i s  about th e  Com m unist P arty . He 
is a ttacking it.

Mr. Depnty-Speaker: I  understood 
^ e  hon. M ember to say th a t w hile 
th e re  is so m uch sympathy expressed 
for China’s being adm itted into the  

XJ.N.O., as an ‘independent* country; 
th a t  sym pathy is uncalled fo r as China 
is blindly following the lead of 

H ussia; and therefore, i t  ought no t to 
be adn^tted  into the  U.N.O. T h a t 

Tvas how I understood him.

Shri Frank Anthony: I  was only
try ing  to underline th is fact th a t in 
assum ing th a t in ternational commu
n ism  and m ore esi)ecially commu
nism  from  China poses no th rea t, our 
assum ption is not only w rcng bu t 
■dangerous for the  country. I  have 
tr ie d  to show th a t Chinese commu
nism  is not an indigenous or a 
n a tu ra l or an independent growth. I 
have tried  to show th a t i t  is m erely 
a  variation of the -prototype which 
we see in th e  Krem lin. I  have tried  
to show th a t the  other elem ents 
w hich apparen tly  go into th is thesis 
of the G overnm ent not to regard  
in ternational communism as a danger 
are  m ere wishful thinking. I  saw  
th e  other day a sta tem ent which was 
im puted to the  P rim e M inister to the 
effect th a t he believed th a t inter
national communism had no m otives 
o f  te rrito ria l aggrandisem ent, th a t 
history and geography m ade it  im
possible for the  communists to invade 

th i s  country. W ith a - num ber of

m ental reservations, I  m ay believe 
th a t for a  few  years, a t any rate , 
communism — in ternational com m u
nism—could not actually invade this 
country, but then actual, direct 
invasion has never been p art of 
com m im irt technique. Commimist 
technique which works to  a  different 
bu t consistent pa ttern  has been not 
actually  to  invade but virtuaUy to  
invade. We have seen this pa ttern  
in China; w e a re  seeing the same pair 
te rn  today in  Indo-China, and God for
bid, we m ay see the  sam e pa tte rn  in our 
lifetim e in India. I t  is v irtua l invasion 
by giving every possible comfort, by 
giving every possible form  of m ilita ry  
assistance, by giving every possible 
form  of aid to the local communists. 
T hat is the form  th a t com m unist 
aggression takes, and th a t is th e  form  
th a t it has taken in China, th a t it is 
tak ing in Indo-China and that it may 
well taken  in  India. And m ay I say 
th is tc- th e  Governm ent: I know th a t 
the ir task  is a difficult and delicate 
one and th ^ r  cannot proclgdm rigid 
policies, w hatever we m ay th ink  pri
vately in  our chancellories. B ut there 
is this fact, th a t the  Governm ent is 
presenting this picture of pro-com
m unist partisanship  and there is, as I 
said, this dangerous wishful thinking 
th a t in ternational communism poses 
no th rea t a t all to th is country.

One of the  greatest techniques of 
communism is th a t i t  can bide its 
tim e and an equally great technique 
iff th a t it lulls its prospective victim  
into a false sense of security. T hat is 
the  danger. India today is being 
lulled into a false sense of security. 
Communists will wait, not for five 
but for ten years. By th a t time, 
Nepal m ay fall into th e  communist 
lap. By th a t time, no t only T ravan- 
core-Cochin but Bengal m ay well owe 
allegiance not only to the ham m er and 
sickle bu t to the Krem lin. They will 
wait for ten years in order to get the 
greatest prize not only in Asia bu t 
the  g reatest prize in the  whole 
world—India. U nfortunately th is 
Am erican aid to  Pak istan  has, in m y 
hum ble opinion, increased, the th rea t 
of aggression from  Pakistan. B ut I
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a r ^  ^  f^ ^ y O T  ^nftr ^  ^T|t %

1 5rrf% 3 rk  a r f ^  % j  m  i ^ r  ^

T ^r, ^  ^  ^  

q7Tns? if  ^  ftlSHRT ^  a iW  

^  ^  ^  ^  ? n w  a r rw  f  • 

8Trr f  ^  ^  3fir

^  % M  5 f

iRT^JRT f%  ^  ?TTT 5Rl|Fr
^  3RT ^ = f^  #  '

I t  2T5 ^  ^frsT ^  w  3 f tr  f e r #  ^ rrc t  

f f t r  Piwrq y  W i n r o
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also say th is th a t the danger of in
vasion by P akistan  pales into iiisig- 
nificance alongside th e  danger of 
invasion from  the  com m unist menace, 
I believe this too th a t if Pak istan  is 

^ v e r  ill-advised enough to  s ta rt any 
adven ture against th is country, we 
will not only be able to repel it bu t 
also to throw  it back into their teeth 
and to adm inister some sort of a 

ch as ten in g  effect on th e ir  adventurous 
spirit. Can we say that, when our 
Iriends are ready and are prepared 
to  em bark on an  adventxu-e. supported 
a ll by the m ighty resources of China; 
w ill we be able to say  th a t we wiU 
b e  able to  throw  such a  challenge 
t»ack in their teeth?

fft Xjr̂ o T^o  ftw < t (f^T ^

5 T) : ^  ^  ^

^ .........

^=iftf^ I

v[^o q^o ^  eft
Ir r̂cR=*ft ^  ^Trsp»r f w  a rk

t’»  ̂ t ^
^  3 m t TTTP  ̂^  T̂ 5ftf  ̂ ^

^rm r ^  3TT^n^ t ,  «rc

^  f t  ^  ^  ‘

iT|t3pr, fira* ?ft% ^
^Tw n: ?f a m m  t» ^  ^  

w ^ ’T̂rr, 

f m  ^mrrr ?r ^  ^ t o t ^
#* ^  ^  ^

^  s m  ^  ^  a rsn ^  #

^  ^  ^  TCTnsfhT 

3flr ftRr ^  #5rrT %
^3trpF«nr^^^ I s n f t v f h f t  
^  3fr7% ^  ^  ^ r m  f W

sffT^hn Hwmt* I ^  ^
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f   ̂ irfir ^  ^  ^
^  ^   ̂arf^

5TT  ̂^  . . . .  3T̂  ^  ^  ^
^  ^  ^  3ftr
^  «m?2r # r«fW^
s r f ^ f  ^  ^  ^  ^ y fif  f>T

^  3 R T ^  t  ’

apfl* 5 1 ^  5f ft?

g p t f w  ^  ^5 flf  f e f t ,  3̂̂ PFT

3 T ^  3Rf ?rflf r-f+’̂ i  ^

i f t  ?5fTf ^  ^  3RT

an ft ^  ^  ^TRTT1 1  i ? r f tw

vTf̂  t  ^  ^  ^  ^
tnrft t  I 3nTT t o  T̂ 5- fan ^

^  sr̂ Ĥ
; T ^  fiptrT ^  I ^

% ^ # m  f, ^ ^  ^  t

w r  «n 3 fk  r>iti+V %

T<Kr4.K ^  ^  %% f  I ŜFfSFT ^ 3 ^
f  ^*t 5TPT f¥

e r f ^ i r f t ^

'H-
f^gnr 5 rr^  ^  t  i ^

H7T^ ^  3rrf  ̂^  I 3TT̂ ^?f^
^  *̂TTT̂ ^  srtr ^  T^ t  I
f^T^r<tPErr 3ftr ^ r r ^  % ^  9t\t  

^  afr?: iff ^  MfrlfTfiT̂-^
^  ^  r̂rofk ^  '̂V 

iTfV ^ 1  ^  • w f ^  arrsr

% ^ ^  ftre?f?r ^  ^
W  C» W  ̂  ’sr? ̂  ̂  ̂  lT 5 f^  
^  iFT!^ m fw t f t  T ^  C W
ipr ^  ^T55T v t t  ^  n 'w i 3TT

^  WTI w  ^ntar #  w N m r  f i P ^

% ?rf t¥V
I  aft̂  5̂T fsR ^f f% ?rfe 
^  3 rtr ^  %sfr!T w V  jf\%  q r

T̂f̂  t|^  ^  m̂rr fftfir ^
I VRiir  ̂ft»*

# 3ftr T̂ aftr
^rnft ^  ^  ^  3TPT ^  ĉ̂ y

T^ f  ̂  ̂  ^  *T̂  ̂  ►
+H <I^ tP f f t^  ?fr̂ !̂T f  ^»Tf[R*Tr

r̂Wt % %5nRT %■ anTETR ^wnc ^  t;t 
^^5nCT2fT^i f¥ % f^ a rr^ - 
vw r ^  ^  f% 'f tf^  TT

f f  T|, ailr fiT ^ 3?w >

^  3ft 3Rft^ qff̂ sft 
T̂tTT f̂ TpJ f  OT qT ^  f^sTTT 

^ r f ^  f% 3rt?7 ^  ^"?

Trf+-^R w arRrfr  ̂
sr^^rff ft: ^  sm ^  ft ?r^

I STfT % ?TFr1\^‘f % w

^ftmr f  ■ I 'ttF+Tti €t ^
+*T^'1< t  %  TFlfVspf ?r ^  ^7  f

^  ^  I fcT̂ %
f^ i ^  arp^ft  ̂=5̂51 «rr ^
STfT ^  ^  r̂THT TfT «TT ^
^  T?: qjN’ % 31̂

 ̂ 5ifer % sr fe f^
t  I % ?^k  2Tf

^   ̂ I ^  % sr^  
vt ^rf^ % ẑTftrr I’I vhr=irT^ 
I  f^^TiRt^TTl I 
^  ^  TT^ f t  f w  w m  «fNy?f 

i|" ^  vTTSt STT ^ ^
1ft qT fin  ̂§ ftr? ,̂ t̂ fkirc # T̂?Rf)̂ 

i f  tr a f tr  i n r o  #  f  ̂ mr wWV

W T ^ ^  I %ft>«T V f  W  % 5TT <T#
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ifo if to  %^5Y1Tpif

#  ^  TC *PT ^ ^  TT

" i t  ^  I i^ rfe v  v r  vR ® ft % ^rn3T- 

% VTT*r M’iPhfcfR #

’537.̂ 1 < % iT ^  ^rrflr srnr 5 ^

«ft- w  3nnf%  ^

IP P R  ^  ^  I ^  f e j  OTW ?'«% 

^RTVt ^  OTPT ^ 5TT %  3PT- 

^  ^  ^  ti^l4aT

^  I anrfNn* % m ^ ^  «tt f%

trfOTT ^  % 3 1 ^  v t

^  T ^  5rnr 1 srsu-

JT^ y n r f^ gTf ^  

‘5nr% s r  ^  1 ^fnr^fNr?

^f?r ^  ^

?Ti|f

%  qTf^-^R  ^1 I

y r ^ *i'<ty i ?

%rr ^  f w  I ^  m f+ M K  % m ^^  

T ^  m m  f  f̂ RT% ^RTor i f f  

a n rfW  ^T^Twr |  1 ^

■̂ Tf ̂ Tf^r^T^STRT I

-v ^w d i ^  ^  ^srm r aftr

^  ^  W ^ rt ^r^TWT ^  fW R  ^  

^srr^nr i ^  ^  3 T r  f?nn: ^  

^  3ftr 3(tpft Â ;rgrr % ^  t t  ^ h t t  T fa r 

‘5 ®r^ 2TWH ^*t w d i  f  I f^nft ^  ^r^» 

^  ^  ?rfim ^ I f

% 3 rk  ?T 9it3r % ^ ' f  ^

i;^ 1 f % #■ 3rr ^  1
srrsiw  ?frf^ ^  WTrPr %  s k t  ^  

ft*R  ^ ^ i€ t  ^ I v (ra  ^

SPTT a ĉRT^T t  I sniT qrf+'W H

#  ^  3 m  w  w ic h r  % fTORT ^  

fpR flf fWT ^  ^  

iftWT I

Ot^wi 3it5»t̂  «!><•< I arK
f c r r  ft» ^  f*T5yr «Ti  ̂ ^»^?Tr 

t wiPiJtaH % "4<rrarf %

•rfei’Mi ^  TO r̂flf anf 1 w ?  vrah
*̂T *Tî  ^ I ^

5 % ^  *ftfii ST̂TR  ̂3rrrrtt 
^ tftfK ^  r̂rf% ̂  artr ̂  ̂
1 1  ̂  ^  ^  ^  T̂̂ i?rT ^

i ^  r̂r?T srPTTT ^  fip

 ̂0 «r*i ^  yfpnrr 1 ^ n r r r ^  

^?rrf̂  ^  ̂ r̂ro'4> t t  ^

^hrr ?rrPT iftf^  ^  sn R rr^

?T% ^  artr ^  ^
sftr

%■ ^  3i<T«Tl «f><*qHI ^  ^  I >Stn

^nr̂ T ^ K  ^  ^  ^

^  ^  ?ftf^ ^frmr ^', m  ^  n

^#^3R%3m arft%3R^^ 
5p55rnr % a r rrn f t  ^

^  5par?r ^  3 (^  s r t ^  

f  I ^nm r sm rm r  % tr ^  ?ft ^  

^  ^  ^  s m m  ^  f  I

qrftT̂ R̂ afix 3TT̂ 3|1t ^
a m n r  t ,  arFUfTT ^  f

m  ^  5ftf^ ^T ^  f

^  ffrt^  ftw R T  % f k ^  #

*rr  f  ^ ^ R ? f

^  ^<*t*r< ^  îTTCt yr^FTT! ^  ^'RTcfT

^ i r + '  ^ I T ^ T T  ^

¥ M V H  « T ft  ^  ^  O T  tt<«f>i<

^  ‘ti<ol ^  ftr ^ tw r ^ N »

^  #  # I ^

2Ft5ft% t  ^ i r r ^ f ^ a r T ^ I

fT T t f e s n ^ ^  3T jfm :^  1 t

5ftf^ ^  p̂t4 ^
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S hri Y eakakm w ian (T anjore): 
B efore I  proceed to  deal w ith  one or 
tw o  m atters of ^»ecial in terest to  th e  
p e c ^  of South India in th is debate.

w ish to answ er a few points raised 
b y  S hri F rank  Anthony. The hon. 
M em ber m ade c e r t ^  sta tem ents 
w hich are a t best half-tru ths and 
w hich w ill be em bedded in  ou r recw ds 
an d  also publicised in papers all over 
Hke world. Unless we clarify  those 

s ta ta n e n ts  i t  w ould give a  w rong im
pression  to the  w orld a t large and to 
th e  House here.

Firstly , I will take  Mr. Anthony^s 
E le m e n t  th a t th e  Prim e M inister of 
India said th a t he has nothing to  tea r  
from  expansion of world communism. 
W hat the  P rim e M inister said, to  the 
l)est of m y recollection, is th a t he has 
no th ing to  fear from  Chinese expan
sion, and th a t is proved by facts. I  w ill 
de ta il one or two instances to show 
how  we have nothing to fear to  show 
trom  Chinese Communism expanding 
to other regions. In the year 1949-50, 
th e  Kuom intang troops—I wish Mr. 
A nthony w as here, because w hat I 
am  going to say is unpalatable—enter
ed  into the territo ry  of Burm a. Actu
ally  Chinese Communists drove them  
and  they took refuge in the territo ry  
w ithin th e  Burm ese borders. The 
Chinese Commimist forces did not 
trespass the borders of B urm a and 
actually  refrained from  following in 
pu rsu it the Kuom intang troops. Then, 
long before the Korean conflict arose, 
th e  Chinese Communists assured the 
Burm ese Governm ent th a t they would 
respect the* established boim daries 
between Burm a and Q iina. W hen 
G eneral Li Mi’s troops took refuge in 
th e  Burm ese borders, th e  Chines® 
Communist forces did not pursue 
them  in those areas. In the  last 
Session of the United N ations th is 
m a tte r  was brought up by the Burmese 
D elegation asking for the  help of the  
United Nations for expelling th e  
K uom intong troops from  the borders 
o f  Burm a. So, it is ra th er strange, 
w hether on facts or otherwise, th a t 
M r. Anthony should say th a t th e  
Chinese Communists sffe expan-

^on ists in  their a ttitude and th a t they  
•re  actually bent upon expanding b r  
m ilita ry  aggression over other parts of 
Asia, I am  quite positive th a t the 

P rim e M nister’s sta tem ent i ^ t  th e  
Chinese Com m unists have no aggres
sive intentions is m ore th an  am pljr 
borne out by these tw o instance# 
which I have cited,

Then Mr. Anthony referred  to  T ib e t. 
He said th a t we first violently p ro
tested  against the occupation of T ibe t 
by th e  Chinese, b u t w e soft-pedalled, 
i t  la te r and now we have reconciled 
eurselves to the  expansion of C hinese 
Communism not only over T ibet bu t 
even on the  borders of India. L et me*̂  
analyse th is a little  further, • The 
T ibetan Delegation sometime ago 
w ent to the United S tates for p u r
pose of, I th ink  it was. selling of yak 
tails—^tails of a  certain  anim al—and 
then th e  U nited States told th e  
T ibetan Delegation th a t the Chinese 
suzerainty over Tibet was acknow
ledged. But, then  there v/as one 
difference and th a t is. the Chinese 
suzerainty which the United S tates 
then  recognised was of the Chinese 
Governm ent of Kuom intang Chiang* 
Kai-Shek and no t of the  presen#- 
Chinese Government. Would tha* 
m ake any great difference. I ask. iv 
principle? If the Chinese Govern

m ent did have suzerainty over T ibet 
how could it be said tha t, because 
China has a different Governm ent a t  
present, because an old discredited 
Governm ent has been throw n out and 
a new Governm ent has come in  it# 
place, that Governm ent has no  
suzerainty over Tibet?

Mr. Anthony then said th a t actual
ly the Chinese have occupied th e  
borders of India. Sir, the oosition in  
T ibet is somewhat confusing .because 
th e  -so-called MacMahon line which 
drew  the  boundary between India and  
T ibet was only an im aginary line and  
I am  told th a t some of the  Lam as on 
the T ibetan side come and pitch the ir 
ten ts fa rth e r  and farther. The people 
because they are  Buddhists, go and
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render obeisance to the Lam as w ith 
ttie resu lt th a t it becomes difficult for 
one to judge w hether th a t particu lar 
te rrito ry  is Ind ian  or Tibetan. W hat
ever it is, the m atter is under negotia
tion and actually the Prim e M inister 

in his opening statem ent said th a t it 
iii likely to be settled.

Now, I m ay tu rn  round and ask 
Mr. Anthony w hat has been the  re 
cord of the so-called demociacies. 
The democracies which are now very 
b itte rly  opposed to world communism 

w ere them selves the  greatest "allies of 
the communists, in India, when we 
w ere struggling for independence in 
th e  1942 movement and people w ere 
in jails, were not these democracies 
taking the aid of “People’s W ar” 
slogan to strengthen themselves in 
the country?

SQri Velayndhaii (Quilon cum  
M avelikkara—Reserved—Sch. C astes): 
There was no democracy in India at 
th a t time.

Shri Nam biar: Let there be no in
terruption ,

Shri Venkataram an: I  know it is
unpalatafele to my friend Mr. 
Nam biar.

Shri Nambiar: Not a t all. I never 
w anted to interrupt.

Shri Venkataramati: Had they not
appointed the ccm m unists to the  post
w ar development committees? For a 
while it looked as if they w ere going 
to be the  successors, if a t all, of the  
B ritish  adm inistration in this country, 
the British would th ink  of tran sfe r
ring power tc the m ore disciplined 
and more co-operative Communist 
party  in India, than  to the  rugged» 
rebellious Congress! Therefore, when 
people come forw ard now with a le t 
of angry protests against the so-called 
world communism we are  tem pted to  
ask  ourselves w hether it is only a 
Question cf convenience now, as it

was then  a  m atter of convenience fo r  
the  W estern democracies to align 
them selves w ith the  conmiunists. A t 
th a t tim e we w ere not able to judge 
w hether the  W estern d«nocracies w ere 
in the ir real sp irit of devotion tc- the- 
cause of democracy and fight against 
communism, or w hether it  is no t even 
mow a m atter of convenience to  p ro 
tect th e ir own interests. India does 
not take her lessons from others. She 
decides things for herself. And the- 
•tecision she has taken  in  th is m atter is 
th a t th«re is no fear of Chinese or 
Communist expansion territo rially  in 
Asia and other parts.

Mr. A nthony referred  tc  th e  num
ber of occasions in which b id ia  has 
voted against the democracies and 
asked; have you found any in s ta n c e - 
in which the  other satellite countries 
voted against the Soviet Union? i t  
is not fcr us to go and exam ine how  
the satellite countries voted. B ut I 
will a t least exnlain to this House and 
to the country how we voted on every  
one of these occasions. So, fa r  as 
[ndia was concerned, it always voted 

against the so-called W estern demo
cracies on issues which involved 
colonialism. We votetd in favour of th e  
principle of self-determination. W e 
voted in favour of Morocco and 
Tunisia getting their freedom and in-  ̂
dependence. We voted against the 
United Kingdom in the m atter of th e  
Central African Federation. We voted 
against the  adm inistration in Kenya, 
consistent with our policy of support 
ing the under-develcned countries to 
reach their full m easure of self-gov
ernm ent. Does my friend Mr. A nthony 
want th a t India should have voted  
with the so-called W estern democra
cies against each one of these item s 
th a t I have mentioned? Does it m ean 
th a t m erely because Mr. Anthony and 
people of his way of thinking a re  
opposed to communism we should 
stultify  ourselves by voting in favour 
of the perpetuation of colonial domi
nation in African and other areas?

Sbri Sarangadhar Das: On a po in t 
of clarification- Mr. A nthony who 
spoke is not here, but I had Ustenedi^
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[Shri V eokataram an.] 
to him  very carefuUy. 1 w ish to point 
out to Mr. V en k a t^ am ah  th a t w hat 
h e  had said was : is  there  any  occin 
sion in which CSiIna had voted against 
th e  K rem lin on any issue?

Sliri A. M. Hioiiiaa (E rnakulam ): 
How can China vote? I t  is not in 
th e  U nited NaUons.

Shrl Venkataraman: I t  is not for us
to sit in judgm ent over others. I t  i» 
fo r us to  tell how India behaved i& 
the U.N. I said in all the occasion*

• on w hich we had to vote against the  
so-called democracies it was m ostly 
vn the issue of colonial domination.
I  ask th is question w hether Mr. 
A nthony w ants th a t m erely becausa 
«ome people are  opposed to  cooir 
m unism  we should support coloni
alism. C ertainly not. A nd thos« 
fffe the  occasions where India voted 
against the  scMialled democracies.

There is another m atter to which 
Mr. Anthony referred, nam ely the 
question of China. He asked: why 
are you opposed to communism in this 
country and arguing for its admission 
into the United Nations. I t is an 
elem entary  principle th a t the  effec
tive Governm ent of the day is recog
nised. A part from all the o ther tech
nical considerations, it is a simple 
principle of international law, which 
I  studied for a while to defend our 

INA men in M alaya The principle 
is th a t the successful revolution is the 
Governm ent established by law. If 
Cromwell beheaded King Charles, his 

w as the Governm ent of the day. I4ke- 
wise, if the Chinese People’s Govern
m ent is the effective Governm ent of 
China, we, for our part, are  willing tc  
recognise them. A part from this, 
there  is another greater practical 
value. I t is necessary to have the 
opponent to sit w ith vou for a dis
cussion if you have faith  in the process 
of negotiation. If the opponent does 
n o t sit w ith you in any councils or 
committees, there is no negotiation at 
all. We begin to question w hether 
you have faith  in the process of

negotiation sc lonH as you k e w  ou t 
your opponent from  th e  councils.

Before I  conclude. I w ant to  re fe r  
to  only two m atters. The House w ill 
Join w ith m e in  sending its sym pathy 
and adm iration to th e  people ai 
French India who are now struggling 
to free them selves in Pondicherry, 
K arikal and other places. Some at 
friends are th ere  now actually  
in the throes of struggle. One of 
them  has been shot a t; some people 
have h a d  to undergo belabouring a t 
the hands of goondas as well as the  
police. All for the purpose of m erging 
this tiny  dot of territo ry  w ith the 
Indian Union, which is its b irth  right,
I would only add on this occasion tha t 
so fa r as Indians in Ceylon are con
cerned, our Governm ent has to exert 
itself to the full m easure to see th a t 
the  agreem ent which they have arriv 
ed a t is observed in spirit. There is 
disturbing news th a t the Ceylonese 
Governm ent is going to compel th e  
people to register under the  Agree
m ent and if they  do not register them 
selves, they  are going to be deprived 
cf service and m eans of livelihood in 
Ceylon. A reading of the A greem ent 
does not w arran t such a stand being 
taken by the Ceylonese Governm ent. 
I am sure th a t our Governm ent w ill 
protect the interests of the large 
m ajority  of Indians in Ceylon who are  
denied citizenship under the India 
Pakistan Citizenship Act.

Kumari Annie Mascarene: I a.ii ex
trem ely grateful to you for keeping up 
the trad ition  of calling me a t the fag 
end of the day. Any way, I shall 
take th is opportunity to express my 
opinion on the foreign policy th a t our 
Governm ent is pursuing.

I t  is now six years since the Republic 
of India has begun to function. 
For such a young life, we should think 
th a t we have had great achievements 
fa r ahead of our age. The seventh 
year has dawned with b u r presiding 
over the UNO. Therefore, we th ink  
th a t in foreign policy we have dis
charged our functions with regard to
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in ternational relationship to the best 
of our capacity and set an example of 
a peace-loving country in the world. 
We have risen  from  the very depths 
like a bright constellation above the 
horizon shedding its peaceful rays of 
friendship  and neu tra lity , h itting  up 
a t the same tim e th e  tum ultuous bil
lows dashing against each other and 
foaming over the sea of misery. We 
have steered in the m idst of these 
tossing billows like the magic case
m ent floating on the foams of peri
lous seas forlorn. O ur a ttem p t in 
extending the cause of peace in  Korea 
has been the subject of comment in 
the international world. Though we 
were not able to fulfil our mission, 
the services rendered by our Generals 
and soldiers are worthy of a great na
tion, adding gems to our coronet. Our 
troops have returned from Korea, the 
land of m ilitary  aid; they have re tu rn 
ed  from  K orea, th e  land of sepulchres, 
where the victor and the vanquished 
lie side by side, whose, venom has 
lost its sting, whose passion has lost 
its heat, whose am bition has lost its 
glam our and glory, and whose valour 
has passed away like the smoke of 
their guns still lying clutches in their 
ghastly  grip, cold sm ouldering into 
dust, proclaiming to the whole world 
the fu tility  of m ilitary  aid and the 
illusion of collective security  in a free 
world, as mentioned by President 
Eisenhow er in  his le tte r  to the P rim e 
M inister dated the 24th February.

And undaunted by our expM*ience 
in Korea, the peace dove of India has 
risen again like the snow w hite dove 
from  the deluge with a  fresh tw ig of 
olive in its ruddy beak, hovering over 
IndoC hina  as the harbinger of peace 
and tranquillity , try ing  to pacify and 
drop a message of peace. Let us 
hope th a t our attem pt will m eet with 
fruition.

There are nations who can beat us 
in the strength of m ilitary aid and 
m onetary value, bu t we have our 
m oral grandeur tha t rises like an 
edifice of ivory against the blue dome 
of the sky.

The year has dawned with very dis
quieting news of the m ilitary alliance 
47 P.S.D.

between P ak istan  and America—an 
alliance which has set a t nought the 
relations of cordiality and friendship 
existing between India and Pakistan; 
an alliance which has heightened the 
tension of cold w ar in the East and 
the Middle East: an alliance which 
has prevented the crystallisation of 
dem ocratic m ajority  in Asia and Asian 
countries; nay, an alliance which is 
carrying the atm osphere of the slaugh
ter-house w ith its degenerating m orale 
into the recipient countries. They have 
concluded the Pact, and now they are 
about to  im plem ent it. A lready eleven 
of the Americans are in P ak istan  to 
survey—yes, to survey and interfere 
in the in ternal adm inistration by 
fanning the fanatic fire, to cause fric
tion, and subsequently the spark which 
God forbid. We are  now  aw are of th e  
dangerous weapons of the latest and 
nefarious models arrayed around us 
by the  self-appointed custodians of 
collective security, of international 
economic welfare and universal peace. 
We are now aw are of the tangled web 
of intriguing politics woven round us 
to render our position insecure. We 
are now aw are of the high-powei 
machinations to m isin terpret the moral 
codes of international justice against 
us, against our rights and against the 
am ity of relationship th a t exist bet
ween India and Pakistan  and her other 
neighbours. In the face of th is 
psychological impasse created to cam 
ouflage us into accepting the m ilitary 
aid, I appreciate the stand taken by 
our Government. I congratulate the 
Prim e M inister for refusing the offer 
with counteries w orthy of a nation. At 
the sam e time. I cannot but recall to 
the memory of th is Governm ent— Î 
have not m ade this statem ent in this 
august House m erely for the sake of 
argum ent, but I have made this sta te
m ent with past history to prove the 
tru th  of what I am going to say—that 
the acceptance of the economic aid 
is viewed with great concern by us 
on this side. .

6 pjo.

The history of economic and mili
tary  aid is plain enough in the world.



2^55 Demands for Grants 2  ̂ ly/iARCH 1954 D e m a n d s  for Grants 285^
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In 1917, the Americans gave econo
mic and m ilitary aid to Russia. Subse
quently, they in terfered in the in ter
nal adm inistration, and brought about 
the  civl w ar helping the reactionari
es against the civil war, slaiightered 
millions, and finally the Russians rose 
equal to the occasion, form ed their 
Red A rm y, and m ade the ir own 
m achinery and became the m aster of 
the ir own economy.

They gave m ilitary and economic 
aid to China. The experience of 
China is a w arning to the Prim e Minis
ter of Pakistan  who has committed 
his country to a sim ilar fate. Subse
quent to the economic and m ilitary 
aid. the United States Government 
adopted the policy of interfering hi 
their internal adm inistration, and 
helped the Kuomintang reactionaries 
against the people of China, and ulti
m ately the Chinese Communists won 
the whole of China; and today the 
Americans are holding up Formosa 
against aU pacts and treaties against 
the Chinese people.

As for Korea. I have already dealt 
w ith it. The m ilitary aid there has 
been a ghastly picture for all the 
world to leam . The North and the 
South Koreans were disintegrated and 
entangled in a civil war, millions were 
killed, and today they are stUl in 
ruins.

They have helped w ith economir 
and mUitary aid Indo-China, and to
day still the Viet Minh lorces are m 
the battlefield, w ith all our go(yJ 
wishes at their feet. In the M rfdle 
East they have disintegrated Palestm e 
as between the Jews and the Arabs, 
and the story is not ended. The stage 
is being stm  occupied for exploita
tion.

Now they have come to Pakistan 
w ith their m ilitary aid, as the self
appointed custodians of collective 
security, to fan up the fire and thus 
render the frontiers of India insecure. 
This is in short a b ird’s eye-view of 
the m ilitary and economic aid given 
by the custodians of collective security

to the world. Let us understand now, 
tha t we have already gone some dis
tance in the economic aid. ' ^ e  
Technical Co-operation A dm inistration 
is working for American infiltration in  
India, to poke their nose into internal 
adm inistration, and that they are tr y 
ing to do in any own State in a diffe
rent manner.

I  w arn  this* Govermnent th a t we 
have shed our blood and 
this country's Uberty; I  w arn  t te m  
th a t this Uberty so dearly won should 
not be on brink  of another 
T he im m ediate repercussion r f  t t e  
m ilitary aid to  Pak istan  was a t t r e a t  
irom  the Prim e M inister of 
to use this as a background in dMid- 
ing the Kashm ir issue. Subsequent^, 
he denied it. This background m  the 
decision of the Kashm ir issue is not 
so dangerous as the American pei- 
sonnel in  the UNO as observers; it 
they  th a t are really dangerous ,n  
deciding this question, and as the 
Prim e M inister has rightly pointed out. 
there cannot be an Impartial decision 
as long as American personnel are 
there. .

M a d a m ,  just a  f e w  w o r d s  w i t h  r e 
g a r d  t o  t h a t  q u e s t i o n .  T h e  A m e r i c a n  
o e r s o n n e l .  t h e  S e c r e t a r y - G e n e r a l  o f
the UNO said, were in no way a mn- 
drance to the settlem ent of the ques
tion for they belonged to a ‘neutral 
nation’, the UNO. I am askmg the 
Secretary-General of the UNO whe
ther he gave tha t explanation m
consonance w ith the precedents tha t
UNCf has estabUshed on previous 
occasions. On November 14, 1947. it 
made a decision on the question of 
Korean unification, and then Korea 
had m ilitary aid from America and 
m ilitary aid from Russia. B ut in ap
pointing a Commission, they said th a t 
the U.S.A. shall not be represented 
thereon. In October 1948. the Berlin 
blockade question came up before the 
U.N. Assembly for decision. Then
America, as one of the participant
countries in German unification, was 
not allowed to send its representative. 
The Commission was composed of 
neutral nations. In the light of these 
two decisions, I ask the Secretary- 
General of the U.N.O.—w hat is the
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secret of giving this explanation 
which is not convincing to us?

Madam, I invite your attention xo 
a statem ent made by John Fostei 
Dulles in  his book War or Peace on 
page 41. He says:

“The United Nations cannot do 
everyttiing. Its uses are limited 
by its nature. I t is not a substi
tu te  for U nited S tates foreign 
policy and its activities cannot 
relieve the United States of m ajor 
responsibilities of its own. But. 
as we shall see as we go on to dis
cuss the United Nations in opera
tion, its possibilities are such tha t 
the United Nations can be, and 
should be, a comer-stone of U ni
ted States foreign policy.”

The United Nations can be, and should 
be, a comer-stone of United States 
foreign policy! The cat is out of the 
bag. Now we know why they have 
made such a decision. Will our re 
presentatives in that august Assembly 
consider this question and fight it out 
for India?

Now, with rekard to the Asian ques
tion, I remember to have said in this 
House during the last two sessions 
that India should take the leadership 
in forming an Asian League. It is a 
regional association. It is this pros
pect of a regional association with In
dia taking the lead, with Pakistan as 
a friend, that has driven the U.S.A. 
to nip it in the bud and give this 
m ilitary aid, thus creating a cleavage 
between India and Pakistan. Regional 
association has a history of its own. 
We have the Pan-American union 
crystallising into the North Atlantic 
Pact—a regional association. We have 
the Commonwealth relationship—a 
regional association. We have the 
Arab League—a regional association. 
All these associations are formed 
either for self-defence or for the pro
pagation of peace or for economic 
development. In the face of this, I 
wonder why m ilitary aid was given 
to Pakistan. Further, they have creat
ed a strange bed-fellow for him in a 
Turkish Pact, so that; the whole Asian 
League m ay be fru;str^t94 d a ^ e d

to pieces and exploited fo r th3 
A m erican domination.

I have not much to say except that 
India should keep awake and in decid
ing the foreign policy the whole na
tion is one, unlike the situation in 
Europe when Hitler came and the fifth- 
columnists were working against na
tionalities. But, in India, as it was 
in Russia th a t taught a lesson to 
Hitler, there shall not be fifth-column
ists. The whole nation shall stand 
as a solid block behind the Prim e 
Minister and the Government to form 
security for India as well as the whole 
world.

Shri Pataskar (Jalgaon): Madam, I 
had no desire to take p art in the de
bate, but having listened very care
fully to my hon. friend Mr. Anthony, 
who is not present now. and havmg 
observed during the last few occasions. 
Members of Parliam ent debating very 
hotly either in favour of communism 
or in favour of the so-called Ameri
can democracy, I believe our ParUa- 
ment should neither be a place chosen 
for talk against communism nor shoidd 
it be a place chosen for either praise 
or condemnation of the so-called 
American democracy. As a m atter of 
fact, when we have to judge our 
foreign policy, it should be judged 
only and solely from the point of 
view of the maintenance of the free
dom of our country. As my sister 
A nnie M ascarene ju st righ tly  poin t
ed out. as a m atter of fact, our achieve
ments in the last six years are grati
fying and our policy should be judged 
not by what the Americans a t one 
stage say or what the Communists 
raay choose to admire at another and 
subsequent stage. That is immaterial 
As I said sometime ago, we have just 
got our freedom  and we are try ing  to 
develop our nation and our resources 
a t a time which is very critical in the 
whole world. Though America may 
bo talking of democracy, we are not 
forgetting the history how that State 
rose and where a doctrine—very n«^ble 
as they call it—was adum brated that 
civili^  ̂ation progresses by the extinction 
of inferior races. I t was said years 
back, I know. When they weye a s k ^
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fo r an  explanation as to w here those 
red Americans who once lived in the 
land were, their explanation was, 
‘Very sorry; civilisation has progres

sed’ w ith the extinction of th a t infe
rior race. I do not w ant to condemn 
them  and to m ake enemies of them 
but to remind our other friends who 
are so much against communism not 
to forget the fact tha t we are also per
sons who take stock of the previous 
history of w hat is going on in the world. 
Similarly, I think, we should neither 
be friends nor enem ies of com m unists 
or others. We are a nation which is 
trying to develop its own strength and 
in th a t context our foreign policy has 
to be judged.

I find th a t not only my friend Mr. 
F rank Anthony, bu t certain  other peo
ple honestly believe tha t our Govern
ment, somehow or other, is the  p ro ta 
gonist of communism, or propagan
dist of communism as they say. I do 
not understand it. The argum ent that 
I h eard  Mr. A nthony advancing 
was th a t we do not take sufficient ac
tion against the communists and their 
policy—not communists in India but 
generally against international com
munism. Why is it necessary? We 
should be concerned with only what 
they are doing here and why should 
anybody take it upon himself to make 
any assumption tha t this Government 
does not know or does not care to 
know w hat is happening here or in 
the world as a whole. We are not at 
all misguided. Supposing if  is proved 
th a t communism is very bad. that- 
international communism is worse, 
does it automatically follow that some
thing worse is going to befall us! If 
my friend Mr. Anthony were here, I 
would have pu t a question to him: 
w hat is the use of saying th a t com
munism is bad? Merely saying that 
communism is bad does not mean tha t 
the other side is good. I fail to under
stand him, for he him self has re ite ra t
ed tliat America has done something 
v^ry dangerous for the security and 
solidarity of this country by giving 
m ilitary aid to Pakistan. I th ink— 
and I have also come to th a t con- 

c lu s io r^ th a t the foreign poliicy of

our Government to keep aloof from 
both these blocs is the right one. It 
was also pointed out by Mr. Anthony 
tha t we condemn the colonialism or 
the racialism  in South Africa and the 
colonialism practised by European 
countries in some parts of Asia, bu t 
we do not take sufficient interest w hat 
is happening in Soviet Russia, in T ibet 
and in some other places. O ur conduct 
is alw ays th a t of an im partial per
son and we know w hat is 
happening here and a t other 
places, bu t a t the  same tim e 
we wish to keep ourselves out of the 
trouble. As our Prim e M inister him
self has said, there are two forces at 
work, one of which is dominated by 
the United States and the other by 
Soviet Russia, and both of them have 
got their hydrogen bombs and other 
terrible weapons of hum an destruc
tion. What does it all mean? It 
means th a t a tim e m ay come 
when, if there  is no peace in 
the world, they m ight 'des
troy at least half the world. W hat are  
we to do? A re we to side w ith one 
bloc or the other? We are doing our 
duty to hum anity and it would be 
wrong to say tha t we are m erely 
neutral. Our policy is a positive 
policy of trying to m aintain peace in 
the world and prevent war. You 
should judge our foreign policy on 
that basis. W hether a t one time the  
Americans do not like it or a t an
other time the Soviet bloc does not 
like it the only m ethod th a t 
we are  pursuing is to try  and 
do our best not only for protecting: 
ourselves b u t for protecting hum anity 
at large. Tested tha t way, I am sure 
th a t every reasonable m an, not actuat
ed by partiality  towards this doctrine 
or that, will agree tha t we have done 
the best tha t we could. Then, it was 
asked: if we condemned South Africa, 
what else have we done? We are not 
as big as the U.S.A. or the Soviet bloc, 
but we have to develop.....

The M inister of A griculture (Dr. 
P. S. Deshmukh): In population we
are bigger than  both.

Shri Pataskar: Population does not 
come in  here for the sim ple reason
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th a t present-day methods of destruc
tion are so vast tha t the world has to 
be saved by something else. Of course 
we have got a very large population 
and China has got a very large popu
lation, but we know that mere popu
lation a t the present moment does not 
take us for in this m atter. One side 
talks of cultural freedom and the 
other talks of democracy, but what 
about the secret preparations of these 
two blocs w hich constitute a danger 
to the world? The m ain question, 
therefore, is w hether we should or 
should not en ter into this p icture. Be
cause we neither condemn nor praise 
one side or the other, it does not mean 
th a t we are simply neutral. We know 
the position and we know what our 
foreign policy should be. I find tha t 
whenever something is said against 
the motives of the Americans, there is 
a row  raised and sim ilarly if w e say 
something against communists or 
international communism, a row is 
raised. We Indians should concen
tra te  on w hat we should do 
by way of our duty to hum a
nity  so th a t the w orld m ay 
be saved from  a catastrophe. 
My friend Mr. Anthony asked what we 
have done in Indo-China. We have 
been doing the best th a t w e^ o u ld  do 
there. Mr. Anthony said th a t com
munism is a forced thing on China 
which is now in the Soviet bloc, I am 
not much in the know of things there 
He seems to think tha t China is held 
by Russia. Probably some documents 
to tha t effect might have been found: 
it may be true. I have nothing to say 
about that. But if China is supporting 
one section in Indo-China to carry on 
the fight, it is equally true, as is re* 
ported in the papers, tha t America is 
supplying not only arms, but also 
money to the French to carry  on their 
fight. W hat should we do in this m at
ter? W hat should be the position of 
India? Only the other day I read 
that in the French Parliam ent it 
was stated that France is fighting be
cause America is meeting three-fourths 
of their w ar expenditure in Indo-China. 
The best course for us to adopt in this 
situation is to try  to create an atmos
phere of peace, by whatever means 
in  our power, by appealing to their

sense of hum anity and sim ilar means:- 
We should a t the  sam e tim e try  to se t 
an example to the world.

As hon. Members m ust be aw are 
there is a fear psychosis - prevailing 
both in the Soviet Union as well as 
in America. They have created a ll 
possible means of destruction: ancE 
having done that, one is afraid of th e  
other. If there is to be a war, there* 
will not be any declared w ar betweeni 
them. You will one day hear that, 
somehow surreptitiously one bloc* 
went against the other and causedt 
huge destruction by dropping of bombs.- 
If som ething is left, the o ther side 
will try  to do the same thing. That 
wculd be the only thing tha t we will 
hear. There w ill not be any p ro trac t
ed war. Unfortunately, Pakistan has 
also come into the picture. So far as 
we are  concerned, we shall try  our 
best to avoid a war. We w ant to be 
friendly to th a t nation.

Though atom bombs m ay be 
in the possession of both the 
blocs they  are not going to 
give it to Pakistan, or K orea or 
Indo-China. To my mmd the wisest 
course for India to adopt is to be 
neither on this side nor on the other.
I do not understand the meaning of 
praising the one and condemning the 
other. I find some people always 
raising the bogey of danger from com
munism. If there is danger from com
munism, there is as much danger 
from American Military Aid policy. 
America having learnt th e  lesson 
from Korea, as I said, want^ to create 
cheap soldiers in Asia. As i  quoted a 
Congressional report the other iday, 
America feels tha t for the expenditure 
involved in m aintaining an American 
soldier, she can create 25 Pakistani 
soldiers in their fight against com
munism. I would, therefore, appeal to  
my hon. friends that it would not 
only be sheer unwisdom, but some
thing injurious to the cause of our 
country if we try  to unnecessarily in
terest ourselves either in communism 
or m the so-called American demo
cracy. Some people th ink  tha t because 
communism is bad. automatically 
American democracy is good. That is 
wrong. There are some others who
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believe th a t because A m erican in
tentions are bad, in  some respect, as 
is proved by some past events, com
munism is the only other alternative. 
So far as I can think. I th ink  the 
danger to our coimtry is from both 
sides and therefore, I would submit 
and appeal to all hon. Members of 
th is House to approach the question 
of our foreign affairs not irom  the 
point of a discussion on communism 
and its drawbacks, vices and dangers 
n o r of the other side bu t from the point 
of w hat is in our interest. The hon. 
Member himself said now, th a t some 
people are very much affected because 
communists say th a t India’s poUcy
is good; even Molotov has chosen to 
approve of it. I t is all good. So far 
as the present aspect is concerned he 
aproves of it because it is in his in
terest. We know why he has approv
ed it. Sim ilarly a t one time America 
m ay have approved of something we 
did. Therefore, the  question is no t 
w hat they approve or w hat they do 
not approve but w hat is in the in
terest of India. I would, therefore, 
appeal to aU hon. Members to have 
our own interest always in our hearts 
and not to be swayed by w hat one 
side or the other says. We -tnow that 
both sorts of ‘isms’ which have any 
loyalty to anybody outside India are 
bad and dangerous to our country. 
There is no doubt on tha t point. We 
should try  to realise the dangers 
through which the world is passing; 
very  few  realise the  critical m om ents 
through which we are passing. We 
should try  to take all steps which we 
Indians can take to sSnk our differences 
and to be one so far as the security 
and freedom  of the  country is con
cerned, w hether w e belong to this 
p arty  or the other. T hat is the  neces
sity of the moment and judged from 
th a t point of view I believe our foreign 
policy is correct. I do not find any subs
tance in w hat some people say th a t 
this policy is wrong; I ask, w hy should 
we go on indulging e ither in tirades 
against this Bloc or th e  other w hen 
we are helpless to do anything in the 
m atter? There is a m anner in which 
we can act and all tha t is possible Is 
l>eing done SO far as our foreign

policy is concerned.
Shri Sarangadhar Das: A fter listen

ing to a ra ther confused debate from 
the previous speakers I disagree w ith 
this contention th a t our Prim e Minis
te r’s foreign policy has been a very 
successful one and India’s prestige has 
been heightened by the pursuance of 
this policy. (An Hon. Member: Ques
tion). With all respect to the Prim e 
M inister I will say th a t the policy has 
failed; if it had succeeded, would you 
have America here driving a wedge 
between India and Pakistan and the 
other Middle East countries who are 
protesting against the U .S.-Pakistan 
aid? It is not proper a t the present 
tim e to be self-complacent about our 
foreign policy, part&cularly with re
gard to United States-Pakistan Mili
ta ry  aid. I wish to sta te here tha t the 
United States of America is not an 
imperialism  as many of our friends 
say here.

America certainly has a way of life 
of its own; I was acquainted with it; 
many years ago, for a long period of 
eleven years, I have lived there. As a 
m atte r of fact there  was a tim e w hen 
1 thought I would be a citizen of 
A m erica and settle down th e re ...( i4 n  
Hon. I\^mher: Hear, hear.) Conse
quently, I  know about the way of life 
of which the Americans are so proud. 
If some party  or some individuals try  
to subvert it and lead to an opposite 
way of life, then the Americans get 
awfully upset. They had done this 
after the F irst World War,—^Red-hunt
ing—^they had done for some years. 
In those days it was the anarchists 
particularly  that they were after. 
A fter the Second World W ar. it is the 
communists because the Communist 
party  was found in the United States 
between the two wars. I t  is not for 
me to criticise w hat they do in their 
own country for their o|i^^fM terests; 
w hat we are concerned ^ 8 1  is 
During the second World War. w l ^  
America entered the war. it was Presi^ 
dent Roosevelt who said tha t the it 
first line of defence was in Europe. 
They wanted to finish Hitlerism. 
Mussolinism and all that in Europe, so 
tha t these evils—^this to talitarian  rule 
—could never reach their country. At
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the  p resen t tim e w hat they w ant is 
to make Asia their first line of defence. 
This is where I disagree. We do not 
w ant to be the cannon fodder in order 
to protect the United States or any 
other country. We w ant to protect 
our own country and we are able to 
protect ourselves. We do not need 
any help from outside. A t the same 
time, when so much has been said 
about economic aid and technical 
assistance th a t this country has been 
taking, there have been some people 
in our country who have always been 
against getting any help from outside. 
I myself, as far as I remember, some 
three years ago, had stated tha t it i« 
not right for us to take this aid fro^n 
outside. But. we have gone very deep 
into it. On one side I m ust say tha t 
there are people in the United States 
who are not w arm ongers, who have a 
social conscience which prompts them 
to give any aid to under-developed 
countries. But. it is th a t Government 
that gives the aid to this Government, 
and that Government’s intention— 
as I can see now—is that, after taking 
American aid for some years India 
might line up with the A tlantic Power 
Bloc. In future, I would say, it should 
be the i» licy  of our Government xo 
think twice before going in for these 
aids from outside.

In this connection I w ant to say 
one or two things. By depending o« 
aids from outside, whatever it may De. 
financial or m ilitary, we are forgetting 
the wealth th a t we have in our own 
country—I m ean the man-power. 
Many of my friends have spoken about 
man-power, how th a t can be utilised 
to the fullest ex ten t and in w hich 
case it will not be necessary to gi* 
with a begging bowl to any other coun
try  outside India. Therefore, we do 
not want any American aid to come 
to our assistance to fight communism 
or world conmiunism, whatever
danger it  m ay be. A fter we have re
fused to be the cannon fodder with 
a view to protect America. I m ust 
also say, th a t there is another kind 
of menace—I do not want to call it 
imperialism because I have already
refused to call American aid as
American imperialism—which jeopar
dises the liberty and freedom of the

people of India. This is a real menace, 
and no m atter w hat m y friends Mr. 
Venkataram an and Mr. P ataskar m ignt 
say, you cannct ignore it. You cannot 
ignore how your criticism  on certain 
action of the Anglo-American bloc 
and in certain cases your criticism  of 
the people of e ther areas—for ins
tance the Chinese aid to Viet Minn, 
th a t is only^ one exam ple—affect the 
pec pie outside, whose opinion we have 
to value. We do value their opinion 
Because of their opinion we say In
dia’s prestige has gone up by several 
degrees; it is their opinion, whether 
of Soviet Russia, or America, or B ri
tain. I do not see any way in which 
you can deny this.

But a t the same time I have to say 
tha t there is another menace a t our 
doors, and I also make bold to say 
th a t the present G overnm ent is patro
nising that.

Shri Pataskar: Menace a t both doors: 
we are aw are of it.

Shri Sarangailhar Das: I want to
mention within the little time at my 
disposal one instance. Will Govern
m ent assure me that they are not 
running the K ^ h m ir  Government with 
communist help? Will Government 
tell me about Dr. Ashraf who used tr 
be a B ritish subject in India before 
Independence and then went over to 
Pakistan; as far as I know he has 
been disowned by Pakistan; he left 
Pakistan and lived in London for five 
years; he came here; he has gone tu 
Kashm ir on an Indian passport or 
visa which was originally granted for 
three months, but which m ust have 
been extended from  tim e to time, be
cause he must have been there now 
for about one year—^will Government 
tell me if Dr. Ashraf and his wife are 
not advisers to the Education Depart
m ent of Kashmir? Are they not attend
ing meetings of the University Syndi
cate or Court, whatever authority of 
the University it may be? This is an 
instance where the Communists are 
being patronised. And yet we pass 
all lands of laws to detain the Com
munists. At the time of the debate 
on the Preventive Detention Bill it 
was always said the Communists are 
the daneter. Therefore, when I say
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‘m enace’ I do not criticise the Indian 
Communist Party , But, it certainly 
hafi connection w ith Soviet Russia. 
Last year or th e  year before, on one 
occasion I had said about the Annual 
Congress of the Soviet P a rty  or the  
Cominform in Moscow where our 
friend the Communist P arty  Leader, 
Mr. Gopalan had gone. In  th a t Con
gress Stalin had  talked  about libera
ting  people all over the world—the 
libera tion  th a t has been done in China, 
in Czechoslovakia Roum ania and al
so all Eastern European countries.

Shri S. S. More (Sholapur): T ravan- 
core-Cochin.

S hri Sarangadhar Das: L iberation
of the Asian countries w as referred  
to  th ere  and h e  said th a t the 
Russian Communist party  would give 
aU help to these movements in Asia. 
O ur friend Shri A. K. Gropalan had 
said th a t they would abide by the 
decisions of the Congress and accept 
Mr. S talin as their leader and give 
all assistance to the Russian Com
m unist Party .

Shri H. N. M ukerjee: On a point of 
order, m ay I ask the hon. Member 
who has referred to certain  sta te
ments having been made by Shri A. K. 
Gopalan who is a M ember of this 
House, where he has got his facts 
from, w hat are the sources, and if he 
is prepared to lay on the Table any 
documents where Shri A. K. Gopalan 
has said tha t he is prepared to abide 
by the decision of the Russian Com
m unist P arty , etc.?

Shri K. E. Sharina (M eerut D istt.— 
W est): Shri A. K. Gopalan has him 
self an opportunity to contradict it.

Shri Sarangadhar Das: As fa r as I
remember, when I  had said it last 
time, I had a paper. I th ink  it is the 
Crossroads when it was being publish
ed from  M adras in which the report 
was thera,

Shri Pataskar: May I ask a ques
tion? Supposing th a t is true, are we 
to sta rt McC^irthyism here in our 
country?

Shri S. S. More: Declare the Com
m unist P arty  illegaL

Shri Sarangadhar Das: I am not go
ing into McCarthyism. I do not w ant 
to go into th e  in ternal affairs of 
the United S tates or any of the South 
A m erican countries or of Soviet Russia. 
I am not concerned with that. Ju s t 
like Shri P ataskar, I am concerned 
with India. Only he has m isunder
stood me. I t is necessary th a t if we 
have to protect ourselves from  in
roads against our freedom by 
America, we have to protect ourselves 
against any inroads by any other 
country, by any other m ethod th a t 
m ay be adopted in India. T hat is m y 
point in saying tha t there is another 
menace tha t the Government should 
be careful about and keep watch as 
to how things are  taking shape.

Sardar A. S. Saigai (Bilaspur): 
What are those methods?

Shri S. S. More: Do not ask for de-
taUs.

Shri Sarangadhar Das: At the same 
time, although it is not a m atter of 
foreign policy, I come now to say a 
few words in reply to Shri Ja ipal 
Singh’s rem arks yesterday. I was so 
much astounded when Shri Ja ipal 
Singh said tha t he welcomed the 
U.S.-Pakistan Pact of alliance and 
aid. He was brave enough to say, 
why should we be afraid of this aid 
to Pakistan; we are prepared for any 
emergency.

I should like to remind him  and 
rem ind the House th a t during the last 
World War, in 1942, the Governor of 
Hong-Kong, the Governor of the 
S tra its Settlem ents in  Singapore, and 
the Governor of Burma, had all said: 
“We are prepared for any emergency”, 
and I m ust rem ind the House tha t th a t 
Governor of Hong-Kong after a few 
days was taken to Formosa and he 
became a shepherd tending sheep for 
the Japanese. So, we m ust not be 
complacent that we are prepared for 
any emergency. I m ust adm it th a t a 
few men like the Prim e M inister and, 
maybe, my friend Mr. Jaipal Singh,



8269 Demands for Grants 23 ^(ARCH 1954 Demands io r Grants 2870

are  prepared to r any emergency, b u t 
one P rim e M inister or one M ember 
of Parliam ent cannqt protect tiiis 
country. I t  is the  people, th e  360 
m illion people, who have to be pre
pared, and in th a t connection I  do 
not say th a t everybody m ust shoulder 
a  gun and d r i ll  I t  is not that. I am 
very glad th a t during  the last couple 
of days a report has been published 
th a t the  Defence D epartm ent is going 
to m ake i t  compulsory for certain  
grades of public servants to go into 
the T errito rial Army. I believe th a t 
is a very good thing. The next step 
should be the M inisters and  th e  Mem
bers of Parliam ent. And it does not 
end there. W ith as little  expenditu re  
as possible this should be done to bring 
the whole people into a life of disci
pline and activ ity  and alertness w hich 
comes from m ilitary  life. But. situat
ed as we are, w ith two or th ree  
cardboard cruisers, no subm arine, to 
talk  about arm ing ourselves and get
ting ready to fight P ak istan  is aU use
less. Nothing will be gained from 
that, and as the Prim e M inister said 
this morning, this is all useless labour. 
No result wiU come out of it, bu t re 
sult will come out from organising 
the people in discipline and in camp 
life where, if I m ay say so, a sort of 
strengthening of the soul will come, 
because. I believe tha t under the pre
sent circumstances, when one of the 
countries has exploded a hydrogen 
bomb, the death ashes of which have 
gone as far as hundreds of miles, we 
cannot arm  ourselves to w ithstand 
this kind of attack, but we can steel 
ourselves without arm s on our shoul
ders to die when necessary as men. 
And th a t is why this kind of disci
pline is very much necessary, and it 
should be t ^ e n  up very  seriously by 
the Government. Time is running out 
and it cannot be delayed any further.

I had once before said about the 
T erritorial A rm y—^how cheaply it 
ran be done by having retired  officers 
to be commanders of these units and 
in various other ways. B ut it should 
go to the interior villages and pre
pare the people to meet any emergency. 
Otherwise, we will have the s i ^ t  th a t 
1 saw in Kumbh Mela. Wlien some 
47 P.S.D.

people were tram pled over, lakhs of 
people stampeded to th e  City of A llaha
bad. If they had gone to the other 
side, they m ight have been better off, 
but they stampeded and the city  was 
congested. I also wish to rem ind the  
Deputy M inister, who m ight give th is 
to the Defence M inister, tiia t during 
1&42 w hen the  Japanese  sank  som e 
ships in the Bay of Bengal off the 
Orissa coast, the people there were go
ing from  one town to the  other, and 
the people from the o ther town were 
coming to the first town. The people 
got frigh tened  and instead  of staying  
in th e ir  homes, they  s ta rted  runn ing  
about. This can be avoided by pre
paring the people to m eet th a t so rt 
of an emergency, if it ever comes.

Mr. Chairm an: A point of order
has been raised by the D eputy Leader 
of the Communist P arty . I did not 
w ant to in terrup t the speaker, but I 
think his point has already been m et 
by the speaker himself,

Shri H. N. M nkerjee: I raised th a t 
point when the hon. Member referred  
to a journal, which I expect he would 
produce tomorrow. As fa r as I am 
concerned, I shall convey to Shri 
A. K. Gopalan w hat has been said 
about his reported statem ent in Mos
cow, and if Shri A. K. Gopalan has 
anything to say in the m atter, I am 
sure, he will ask the permission of 
the Chair to make a statem ent on tha t 
point la ter on.

Sardar A. S. Saigal: On a point of 
order. The point of order ought to 
have been raised by the hon. Mem
ber standing in his seat. —

An Hon. Member: He cannot raise 
it by whispering.

Mr. Chainnan: The hon. Member
raised the point ,of order, while Shri 
Sarangadhar Das was speaking, bu t 
I did not want to in terrupt

Shrimati Benu Chakravartty (Basir- 
h a t) : S ardar A. S. Saigal w as not 
present at th a t time.

SbH Sarangadhar Das: I  had spoken 
the same thing, about two years ago, 
and I shall look up the debates of th a t
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time, bu t I cannot prom ise th a t I 
shall produce it exactly  tom orrow .

Shri B asappa (T um kur): I  very 
ra re ly  speak in th is House, and  there
fore I would crave the indulgence of 
the  Hotise a t th is la te  hour, w hen  
there are  only six or seven m inutes 
left. I hope the  Chair w ill allow me 
some tim e tom orrow also.

I have heard  w ith  rap t a ttention  the 
speech delivered by the  hon. P rim e 
M inister, and I thought there was not 
m uch for anybody to dissociate him 
self from  th a t speech. B ut having 
heard  the Opposition in the House, I 
feei th a t there are two divergent 
views which have been expresied 
here, one the pro-American view—if 
I m ay so call it—and the other, the 
pro-Communist.

So fa r as the pro-Am erican view is 
concerned, th a t feeling was expressed 
by Shri F rank  Anthony very strongly. 
B ut our Prim e M inister has already 
told us th a t we m ust be very  care
ful in using our words on an  «zt«m al 
affairs debate like this, because other
wise an im pression m ay be carried 
outside, which m ay not be very good 
to our country. Shri F rank  Anthony 
gave us to understand th a t we are 
p laying into th e  hands of com m unists 
and  so on. A ll tha t, in  m y opinion, 
is a  very wrong statem ent of the 
th ings th a t exist.

Coming to  th e  subject on hand, th a t 
a  critical situation  has arisen in  
international affairs is beyond doubt. 
Very m any factors have contributed 
to  this critical situation, and the Mili
ta ry  aid given by America to  Pakis
tan  contributes a mAior share. A part 
from  these things, the  racial dis
crim ination th a t is pursued in  som e 
parts  of the world and also the econo
mic disparity  th a t exists betw een th e  
different parts of the w orld are also 
majjor factors th a t contribute to  th is 
international crisis. l i ^ e f o r e ,  ttie 
kind of policy th a t is pursued by 
every nation, every country, becomes 
very im portant. Bo fa r  as India  is 
coneerwid. iw  h a t«  m ade it clear be
yond aottbt th a t art tnean w hat we

say, unlike others. So far as the 
international situation  is concerned, 
our policy of dynamic neutrality , on 
the whole is a successful one, I  m ust 
say. Someb6dy m ay say it is neither 
neu tral nor dynamic, bu t I am con
vinced th a t it is both dynam ic and 
neutral. It is neutral in the sense tha t 
we w ant to follow an independent 
policy. That is why so m any people 
are ta k ir^  objection to our being nei
ther on the one side nor on the other. 
We do not w ant to be on either of 
these tw o sides because these tw o blocs 
represent different kinds of societies 
altogether and it is a very dangerous 
thing to  en ter this bloc or tiie other 
bloc. The critical situation, the 
K orean situation, the  South African 
question, all these show th a t we have 
to be very careful in shaping our 
policy. In  this respect, the United 
Nations Assembly has to contribute a 
great deal to have peace in this world. 
If we exam ine the working of this 
big international organisation, we 
m ust say th a t although it is doing 
something, it finds itself helpless in 
m any respects, because it has not been 
able to im plem ent all the term s of 
the C harter, as it is not sufficiently 
representative. Therefore, w e have 
been saying th a t im portant coimtries 
like China should also be included. 
Of course, some questions are  raised 
in the Assembly* and some resolutions 
are passed in various Committees, but 
how fa r it has been able to in c lem en t 
all those things is very doubtful. 
Therefore, if th is United Nations 
Organisation really  w ants to estab
lish peace in  the world, it  m ust take 
greater interest and decide these im 
portan t questions.

W ith regard to the foreign pockets, 
m uch has already been said. We have 
to be very carefu l The policy we 
have been pursuing is a very correct 
one, because there is an impression 
th a t India w ants to ‘knock o ff these 
foreign podcets. That impression 
m ust go. W hether there is  a desire 
among the  people of those parts to 
mexse w ith  India is the m ost impor
tan t question. And, th ^ e fo re , our 

has no t taken  a  lead in
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th is  respect, it is to give the  w orld 
th e  real, correct im pression tha t, 
a f te r  all« the  desire of the  people of 
those parts is the th ing  to  be consi
dered. Now it is beyond doubt th a t 
the w in of the people has been ex
pressed very  correctly and b(ddly. We 
have seen w h a t developm ents have 
taken  place in Pondicherry; we h iv ^  
also seen w hat things have happened 
in Goa. Im portant leaders have been 
deported from  Goa and m any people 
have been arrested  in Pondicherry. 
Why? Because they  have expressed 
a desire to m erge w ith India. The 
P rim e M inister has already told us 
th a t some of the M inisters have also 
given expression to th is view and th a t 
the Municipal Councillors everywhere 
have told the  French Government 
th a t they  w an t to be w ith  India. 
Hence, th e  stand  w e have taken  
in this respect is correct and is going 
to  bear fn i it  w ith in  a very  sho rt 
tim e. (Interruption.)

7 PJ4.
D r. itftmg. Bao (K ak inada): I/e t h im  

continue tomorrow.

gh ri Basappa: I  do no t w ant to  say 
m uch on tha t. B ut the  m ain  question 
is about the relations between India 
and  Pak istan . Of course, I  know  I  
am  trav e rs in g ........

Mr. Chairmaii: How long will the 
hon. M em ber take?

Shri Basappa: I  will take  another 
six or seven m inutes—ten  m inutes a t 
the  most. Tomorrow I  m ay be given 
th a t time.

Mr. C hairm an; T^e hon. Member 
m ay continue tomorrow. The House 
now stands adjourned till 2 P.M. to 
m orrow.

The House then adjourned fill Two 
of ihe Clock on Wednesday, the 24th 
March, 1954.




